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was here. I know, Sir. when Shri Jawaharlal
Nehru was asked such questions in the Lok
Sabha, he could give us something nnd he
went to his chamber and then telephone to
Hyderabad to get the information from the
Chief Minister and in the afternoon he came
back to the House and said, "This is the
information". But now we find that even if we
take a lenient attitude, they don't take
advantage of it in order to get things done.

Sir, I am tabling a calling-attention notice
and the situation is certainly very serious.
What is happening in Delhi is serious™ We are
reading in the newspapers many reports and
so on. I hope the calling-attention motion will
be admitted. Either Minister comes and
answers the short-notice question as per your
advice. I do not say that you gave a direction
to the Minister. One should take the advice,
but they have not got the decency— or. Sir.
alternatively, you have the power,
unchallenged power, and the calling-attention
notice will be given presently by me and let
me see how it is done. Sir, I do feel very
strongly about it.

MESSAGE FROM THE LOK SABHA
THE APPROPRHTION (VOTEON ACCOUNT
BiLL, 1973

SECRETARY : Sir, 1 have to report lo the
House the following message received Irom
the Lok Sabha, signed by the Secretary of the
Lok Sabha :

'*'In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in the Lok Sabha, I am
directed to enclose herewith the
Appropriation (Vote on account) Bill, 1973,
as passed by Lok Sabha at its sitting held
on the I4th March. 1973.

2. The Speaker has certified that this Bill
is a Money Bill within the meaning of
article 110 of the Constitution of India."

Sir, I'lay the Bill on the Table.

MR. DEPUTY CHAIRMAN : The House
stands adjourned till 2-30 p.M.

The House then adjourned for
lunch at ten minutes past one of the
clock.
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The House reassembled after lunch at
thirty minutes past two of the clock. MR.

DEPUTY CHAIRMAN IN THE CHAIR.
The Budget (General) 1973-74— General
Discussion—contd MR. DEPUTY
CHAIRMAN : Mr. Magsood Ali Khan.

SHRI MAQSOOD ALI KHAN (Mysore)

: Mr. Deputy Chairman, Sir, hon. Members
have viewed the budget from different
angle* and points of view. While some have
criticized, others have appreciated it. As far
as I am concerned, I would like to view the
Budget from the following angles : (1)
Whether it has created a climate conducive
to the industrial growth in the country. (2)
Whether it promotes agricultural growth. (3)
Whether it is directed towards Social Justice.
(4) Whether it minimizes inflationary trends
and stabilizes the value of money. 5)
Whether it

] works towards a favourable balance of pay-

! ments abroad.

AU these things have been enumerated by
the Finance Minister Other things have also
been enumerated. But, Sir. these are the
angles, as | have said, from which I would
rather view the Budget.

In formulating any Budget for this vast
country, the limitations that are placed upon
the Finance Minister have also been narrated
by the Finance Minister himself in his
Budget speech. Sir, as we know, this is an
agricultural country. The economy is
agricultural in character mainly. And from
that view we have to see whether for the
industrial growth that we want to have in this
country, how far it depends upon the
monsoons. The vagaries of monsoons ate too
well-known. And as We have seen during the
last year it is a havoc that has been done to
our economy on account of the failure of the
monsoons.

Coming to tlie first question, whether the
budget has created a climate suited to the
industrial growth in the country, we know
that during the last 8 years, as has been
pointed out by the Finance Minister in his
speech, the industrial output is estimated to
have gone up by 7 per cent. The question is
whether this industrial growth can be kept up
during the present year or not. I think that
this growth will certainly be kept up because
1972-73 was the year in which we feared
that the industrial growth
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[Shri Magsood Ali Khan.] would receive a
great setback. At that time, we had come out
of a war with our neighbour and before that
the question of rehabilitation of the
Bangladesh people was there. Goa was there
and then later on the foodgrain shortage was
there in the country. All these things could not
retard the industrial production to the extent to
which we thought it would be affected. I »
should say there is no pessimism whatsoever
on pur part to think that the industrial growth
would be very much affected. It will certainly
show up by 7 per cent in the country.

Sir, the question of promotion of agricul
tural growth in the country certainly requires
much attention and in this direction, I would
say that the safeguards that have been granted
by the budget, and the provisions that have
been made by the budget are really worth
mentioning. The short term loans for seeds,
fertilisers and pesticides have been raised from
60 crores to I0O crores in the current budget.
Assistance to States to meet draught
conditions has been raised from 75 crores to
220 crores. That means an increase of 145
crores. A provision has been made of about
810 crores for the State plans. Sir, the question
is : having made all the provisions for seeds,
fertilisers and pesticides, would it not be
possible to have our growth rate maintained ?
I think, in this connection it would be
necessary for me to point out that in the
budget We have seen that tlie Finance
Minister has spoken of 265 backward districts
for which provision has been made. In the
words of the Finance -Minister :

"The pilot scheme was  confined to 163
industrially backward districts,
excluding those which were covered by the
Small Farmers Development Agency and the
Marginal Farmers and Agricultural Labour
Schemes. The scheme will now be
applicable to Small Farmers Development
Agency/Marginal Farmers and Agricultural
Cabour Schemes  districts also, and in all
will be operated in 265 districts covering
three-fourths of all districts in the country".
When these 265 districts which are  back-
ward in the country, are covered by  the
finances required for their development. I
think this will give an impetus and  these
backward districts wiH develop. Again,
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fears were expressed by hon. Members that the
big business tycoons will rather go over to
these districts for the concessions that have
been granted and will make use of them. Fears
have also been expressed that unless some
infra-structure is built in these districts, these
persons will not go there. I have one
suggestion to make to the Government.
Consumer goods are so much in shortage and
there is a spree going on in the country for the
purchase of these goods. Will it not be
possible for us to set up some consumer goods
manufacturing industries in these districts?
These industries should be financed by the
Central Government in some way or lhe other.
If we do that, it will be very helpful because
once an industry is started in a district, it
begins to expand and it creates the infra-
structure  that is needed for further
development. But in this connection we need
not fear whether any industrialists would go
over there or not. I think it is the responsibility
of the Centre to feed the districts with the
necessary infrastructure and make them the
hubs of activity.

In connection with the pilot schemes it has
been said :—

"In the pilot schemes, the income limit for
eligibility had been fixed at not more than Rs.
2,000 per annum per family in urban and
semi-urban areas, and Rs. 1,200 per annum per
family in the rural areas. | am increasing this
limit to Rs. 3,000 for urban and semi-urban
areas, and Rs. 2,000 for rural areas. I have also
decided to make a change in regard fo the
ceilings for loans under the scheme. The
ceiling for working capital loans, which was
earlier Rs. 500, is now being raised to Rs.
1,500, and for term loans from Rs. 2,500. With
these liberalisations I hope the scheme will be
able to make a better impact."

Ithink it will surely have an impa'ct.

As to whether the budget is directed
towards the objective of achieving social
justice which we have, we have to look into
that. The first question that arises when we
speak of social justice is whether the budget
follows the changes that have taken place on
account of the political equations in the
country. We as a party or, for that matter, as a
Government, are wedded to the policy that
social justice
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should be meted out, and when we speak of
social justice! we would like lo create all the
social securities that are possible within the
framework of our economy. We have taken
upon ourselves the duty to reduce
unemployment. While speaking on the
unemployment problem, the Finance Minister
has rightly pointed out—and I quote : —

"In order to make a further dent on this
problem it is proposed to undertake new
programmes which will generate employment
opportunities for an additional .half a million
educated persons in various fields and will at
the same time help in the creation of durable
assets, collection and compilation of valuable
data, and training of an adequate number of
persons to help in implementing ihe new
programmes and projects that will be
introduced in the Fifth Plan, For this purpose,
a provision of Rs. IOO crores has been set
apart in 1973-74 Budget. But for the
constraint on the resources, I would have been
happier to allocate a much larger sum for this
purpose."”

Some fears he.ve been entertained in this
regard that tb is sum of Rs. IOO crores which
will be spent upon them v/ill be rather an
unproductive expenditure and that to tha-t
extent it will aggravate the trend of inflation
in the country. I think the Ministry of Finance
will have an eye on this and will take all the
necessary measures to see that these persons,
when they are employed, will be employed in
such trades as are of a productive nature so
that this expenditure on them will not have
any effect on the inflationary trend in our
economy.

I would further say that a provision of Ks.
17 crores has been made for additional food
subsidy, Rs. 56 crores towards the take-over
of general insurance, coking and non-coking
coal mines and the Indian Copper
Corporation and Rs. 18 crores as
rehabilitation assistance to eight lakhs of
people on the Western front. So, a provision
of about Rs. 151 crores has been made for all
these things and naturally it would go » long
way in keeping the economy rather tied. So,
coming to the question of stability of money
value in the country, a very relevant mention
has been made by the Finance Minister in
pata-graph 24 of part A of his speech. He
says :
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In the background of the strong inflationary
pressures prevailing in the economy, it is not
eaay to reconcile the requirements of growth
with the requirements of stability. However,
my general approach has been that the
stability to be aimed at must be the stability of
a growing economy.

Sir, the question has very rightly been
tackled by the Finance Minister when he says :
Supposing, we have to levy taxes, supposing
we ha.ve to make a provision for those who are
unemployed, we have to make provision for
the  drought-stricken areas. All those would
add to our expenditure and the expenditure in
certain ways will be unproductive.
Naturally,  one would say that this will tend
to  rather decrease the value of money and
tend to hifve inflationary trends in the country
but, as I said earlier, the limitations placed
upon the Finance Minister are rather  too
heavy.  As you know, Sir, while speaking of
the taxes, he said that the indirect taxes had to
be raised but in regard to the direct taxes, there
were limitations upon that. For instance, the
personal limit, the corporate limit to a certain
extent, etc.—he could break those with great
difficulty. Naturally, in a budget like ours, it is
merely a ritual oi the same exercise  that
the Finance Minister has to do, unless certain
circumstances are there that warrant him to
take some drastic action and change the whole
structure. I was just reminded of a question
whether it is correct on our part to say that the
Finance Minister has not taken efforts to see
that the burden of taxation could have been
reduced. Though we are a very heavily taxed
country, I think in taxing the commodities
the Finance Minister has taxed his mind, his
brain too much.

Coming to the question of the favourable
balance of payments. 1 would say that, as the
Finance Minister has pointed, during the last
eight months our exports have shown a> very
favourable trend of an increase of about 37
per cent and we are likely to have this trend
kept up. I think in future, in the year 1973-74,
we will be able to keep up this trend and our
balance af payment will be very much
favourable ibroad.

While speaking of the Budget.we attri-sute
so many motives to tlie Finance Minister and
we usually say that what the Finance Minister
had invested in the Bud-
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[Shri Magsood Ali Khan.] get is not likely
to come up or that his expectations won't
materialise or that his objects won't be
achieved. Sir, in a word of simile, if I am to
liken these Ministers to the newly-wedded
brides, I think that of all the brides that we
suspect most is the Finance Minister.

SHR1 MAHAVIR TYAGI (Uttar Pradesh)
: Who is the bridegroom?

SHRI MAQSOOD ALI KHAN: You
all. As Members we have been suspecting that
he is the most susceptible of all the persons.

SHRI S. S. MARISWAMY (Tamil Nadu) :
We decline this offer with thanks.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : The simile is not
correct. Why should they be susceptible about
the bride ?

SHRI MAQSOOD ALI KHAN : I was
speaking about the other persons. I said :
When they are susceptible. It is rather in that
sense in which I spoke. In that I have no
doubts about the Budget. I was saying that
when the Budget in the last year was going on
very well, it was only during the monsoon that
the budget failed. Therefore, there, is no
reason why we should think that the Budget
won't work in the current year. I would like to
say one word regarding drought conditions. |
would like to mention that the assistance that
has been envisaged in the Budget to the States
to meet drought conditions—it has been raised
from Rs. 75 crores to Rs. 220 crores meaning
thereby Rs. 145 crores more have been
given—would have to be much more. I think
provision will have to be made for giving
more money to the States because it is known
that the States are suffering very badly on
account of drought. Sir, on the whole the
Budget is in al] respects a most welcome
measure.

SHRI SITARAM JAIPURIA  (Uttar
Pradesh) Mr. Deputy Chairman, I am
grateful to you for giving ine this opportunity
to speak on the Budget. I must say that the
Finance Minister certainly has had a very
difficult task. While he has been able to
mobilise the resources that he thought he
required I am afraid the way the resources
have been mobilised is not in the right
direction which V/ill in any
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way increase the productivity of the country
or even help in industrial advancement either.
In fact it is surprising that the Finance
Minister's main Budget proposals give a clear
indication that the main emphasis in this
Budget has beeu laid on the failure of the
monsoons. In fact not at one place but at a
number of places he has mentioned that on the
monsoon depends to a large extent the success
of our fiscal policies. The Budget has been
influenced mainly bv agriculture and the
consequent influence il will have on industry,
exports and all the other things because after
all the industries, exports, all of them are
based on agricultural produce. And in this
Budget it is surprising that the prospects of the
kharif crop have been taken into account but I
am sorry to point out that the rabi crop has
been completely kfi out. We know in our
country both these crops are equally important
and the entire Budget proposals depend on the
success of each of the two crops. One crop
cannot be forgotten at the cost of the other. Jf
the entire taxation policy is influenced and
reflected bv these two crops I would submit
that there will have to be actually Iwo Budgets
presented by the Finance Minister instead of
one because the taxation is based on the
expenditure. The Finance Ministiy is
accustomed not so much to cut down the
expenditure as to increase the income in
accordance with the expenditure whether that
expenditure is to their liking or not. whether
they are able to exercise any control or not.
The Finance Minister in his speech has
mentioned that cutting down expenditure will
be absolutely self-defeating if it in any way
affects production. 1 am one with him entirely
on this and I would never suggest that
expenditure should be cut down at the cost of
productivity or at the cost of creating
unemployment but I would certainly like to
urge upon him that while this may be very
good as a matter of principle if he feels that a
particular expenditure is not productive or is
not going to help in self-genera'.ion of
economy he shall have to cut down that
expenditure if he wants the fiscal health cf the
country good. In fact over the last 25 years we
have not come across one Budget where the
Finance Minister has endeavoured to cut
down expenditure and thereby reduce the
taxation on the people. Taxation. Mr. Deputy
Chairman. I am cons-
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dous is one of these things which in a civilised
democratic society is an absolute must but the
tax-payer has got the right to ask whether the
money that he gives is being properly utilised
or not and if he feels that the money is not
being properly utilised it is for the Finance
Ministry to ensure that it is growth-oriented
and Sir, 1 was amused to find that concessions
ave there for satisfies the aspirations of the
people the development of backward areas. It
is most welcome and i appreciate and share the
idea of the Finance Minister that backward
areas should be promote! and developed: But
the most surprising fact that comes to my mind
is this; -and it is a big queslion :» Who is going
to put up industries there ? It has become a
practice with the Government and many
politicians these days that they alwavs try to
find fault with the private sector in one way or
the other. It is not that I am championing their
cause, but the question comes up because it
has become a custom to call the businessman a
'tycoons'; all these technical words are
memorised, got by heart, and I would certainly
leave them to have their choice of expression,
whatever they would like to use. But I would
like to say that m&ny of such politicians have
no faith in the private sector. And the private
sector feels that whichever industry they may
put up anywhere, the Government overnight
comes and tells them, we are going to take it
over, you better get out. Then how are they
going to put in industries ? Not only that. [ am
aware of an incident which recently happened
in the coking coal takeover process. One of the
managers of a colliery which was situated
about 35 miles away from a place called
Asansol in Ranigunj, had gone there with his
family on two days' leave, with the permission
of the company. He was taken to a police
station five miles away from Asansol, not in
Asansol itself, and he was told that the car
belonged to the Government, that the
Government had taken it over, that he should
get down from the car then and there. He said
"I have got my children including a 12-month
old; I have got half-a-dozen members of my
family including ladies. Let me reach the place
of my stay and I will hand it over." They got
the policemen, asked him to quite the car then
and there and they said "You go in a
rickshaw, bus or train, whatever you
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like. But you cannot take the car." That is
certainly not the way how they should
behave. And if vou are eoing to do that it is
going to create more and more uncertainty
and hatred in the minds of the people.

The only way which seems to be possible in
accordance with the thinking of the hon.
Minister is that the Government itself will
have to come out with concrete proposals for
putting up heavy industries in the backward
areas. And I would like to pose a queslion to
the Finance Minister as to how many
industries he has put up in the backward areas
and what concrete proposals he has to put up
new industries in (hese areas so that the
economy of those areas might improve. Now
if I may say so, not onlv that, there ate a large
number of corporations which are being
established at different places. Corporations
and commissions have become a fanciful idea
today. One corporation or commission is once
appointed and then another is appointed and
this is a continuous process for years and
years to come. If you cannot close them why
not shift some of those commissions and
corporations there which will in turn give at
least some importance to those areas ? It will
also mean that there will be a certain amount
of national integration because people from
the different States wiH be working in those
corporations and it will also give employment
at the local level. By transferring or
establishing such corporations and heavy
industries there, I am quite sure that the
infrastructure that is required in order to
prepare the people's mind to go to that area
will be developed many of the industries will
be willingly established there with greater
emphasis and bv doing that, I am quite sure
that than they would otherwise be.

1 was a little amused when I found that the
claims made by the Government were— if 1
may use the expression—tall, and I would not
be wrong, because I was going through this
Approach Paper to the Fifdi Plan some time
back. Tt said that the Govt. was determined to
ensure eradicating poverty, to have economic
self-reliance and to stop all foreign aid by
1978-79. 1 wish they looked at the claims they
made previously because it was mentioned
then that they were going to stop the import of
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[Shri Sitaram Jaipuria.] foodgrains within
two years. But what is the result today.
Instead of stopping tlie import of foodgrains,
they are again starting to import them. It
was said that every person in the country will
own a 2 acre piece of land. = What is the
total population that we have and what is
the total quantity that we have in our
possession to divide and distribute I would
say to the Finance Minister, let him at least
calculate; being a very practical man of
wisdom, he must ensure that. While
political slogans are necessary at times but it
is  equally important that the public be
educated so that they consider the realities of
the situation and they can appreciate the
problem that the country is facing rather than
at a certain time, a situation be created
where the people are absolutely misled and
ultimately dissatisfied and then encouraged
to revolt. They revolt and then we
mind that the revolt 1is converted 3 P.M.
into a law and order problem and then we
try to take action and make a political gambit
and then blame it on one party or the oiher. I
am convinced. Mr. Deputy Chairman, unless
the economic situation of the country is im-
proved however political ideology we
may try to further and express, that political
ideology will never succeed.

In this connection I would like to express
my appreciation to the Finance Minister at
least on one score...

SHRI BHUPESH GUPTA (West Bengal)

Mr. Jaipuria. when Mr. Chavan was
delivering his Budget Speech you were
sitting in the Gallery there and you seemed
to be quite happy. Actually, to know Mr.
Chavan's mind I would just look at you.
From your face I can find out Mr. Chavan's
reaction.

SHRI SITARAM JAIPURIA : Mr.
Gupta, I think you were happy as also I wns
happy. It is a good augury that both of us
were happy together because we are facing
the same problems and prosperity also.

SHRI BHUPESH GUPTA : We may be
facing the same problem namely, Mr.
Chavan, but not the prosperity.

SHRI SITARAM JAIPURIA: I see. You
want to make a distinction between the two.
I cannot reply every interruption of Mr.
Gupta because [ know, Mr. Deputy
Chairman, you have your hand on the bell

and I would not like my time to be wasted. I
would say that the facility that the Planning
Minister has given in the matter of
technological development and research etc. is
a step in the right direction. But what pains me
most is—if I say something which is the right
thing, ~ am sure hon'ble Mr. Bhupesh Gupta is
not going to like it.. .

SHRI K. CHANDRASEKHARAN
(Kerala) : Nowadays he is very much
liking you.

SHRI SITARAM JAIPURIA : Perhaps
you know the ins and outs more. Anywny the
whole point is that this is a good step that he has
taken. But I was surprised to find that in a
particular case he has put premium on
inefficiency and the technological advancement

has been given a complete go-by It is a
subject. Mr. Deputy Chairman, in which j am
also a little indirectly interested. And,

therefore, I hope I will not be misunderstood. 1
always feel thati although a man may be placed
to do a certain particular type of job because of
circumstances, because of certain historical
reasons or because of his own action, we cannot
forget the fact that every one of usis a
consumer and if the happiness of the entire
consuming society of the country is kept in view
then each one of us will be affected—good or
bad—in one way or the other. 1 am referring
to the apparent amalgamation of the duty
on  polyester chips which has been added to
the polyester staple fibre. ~When I say that |
would like to remind the hon'ble Finance
Minister that this question of duty on polyester
chips has been going on for the last  many,
many years. Now the Finance Minister
has amalgamated that polymer chip duty with
the staple fibre or nylon or man-made
nylon fibre for collection convenience.
First of all. 1 would like to remove any
misgiving in the minds of hon'ble Members -or
even ihe Minister if there be any that polyester
fibre is meant for the richer classes. I think the
Finance Minister will be better advised to have a
consideration of the prevailing situation all over
the world. Man-made fibre for its production
does not require any land as is required for the
growing of cotton. The price of the man-made
fibre is nearly one-third of the cotton cloth all
over the world. Cotton is supposed to be a
luxurious item because
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it requires lot of land to grow upon. But in
India the condition is quite reverse and ihe
price of man-made fibre here is five times
the rice of cotton fabrics. The Finance
Minister tried to raise the prices of imported
cotton by adding duty on the foreign cotton to
yield as much as Rs. 40 crores out of this
commodity alone.  May I tell him that this
duty is not  going to directly touch a large
section of the society because the superfine
or imported cotton is not used by a la>rge
section of our countrymen. The result will be
that man-made fibre, because of enhanced
duty on imported cotton, wiH become very
costly  because blend fabrics will cost more.
Now what has happened is that the new plants
which have been established 10 years ago or
12 years ago or even five years ago, are not
technologically as much advanced as the latest
one with the result that they have to pay duty
on the fibre, duty on yarn, duty on the
fabric and duty on the processing plants.
Now by the merging of the two, the
technologically  advanced plants which are
being putup at almost double the cost and
the plants which have come only recently have
been equated, so that they are no t able to have
any benefit which they were entitled and pass
on that benefit to the consumers the saving by
way of excise duty which they would not have
been required to pay because they are not
going to produce any polymer chip at all 1
concede that there is only one like that but
they are going to have more plants both
in the private and public sector in the very
near future.  So f would like to urge before
the Finance Minister, who is fortunately
present here, that while their intention is
that technologically advanced plants and
technology should get the benefit, this action
if properly interpreted by one I am confident
has been taken inadvertently I am not going to
charge that his Ministry had been influenced
by certain vested interests.  But the fact
remains that if technology is to progress
further in the country, we will have to see
that technologically advanced technology
itself is not taxed in such a way as to
benefit  those outdated plants which were
established two decades ago. And the
surprising fact is that the revenue of the
Government is not at all affected. Then what
was the purpose of merging these two and
thus putting a premium on efficient units,
thereby trying
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to pull back those units which are more
advanced technologically. If we have got to
maintain our exports, we will have to see
that technological advance and research are
given the maximum freedom and support.

Then, Sir, it is most surprising that
instead of increasing the duty on the super-
fine fabrics, which was expected by all, he
had chosen to increase the duty on cotton,
with the ultimate result that that particular
class of consumers who can pay a higher -,
price for superfine fabrics, will not be
touched to that extent; but  since  cotton
will be blended with other types of fibres, it
wiH lead to an increase in price all i
round which will have to be borne by the
average middle-class people. I would urge
upon the hon. Finance Minister  that  if
import substitution is important and the
Government's thinking is to encourage it,
then all these man-made fibres plants are a
positive contribution towards import subs-
titution.  If land is to be  required and
more for the production of foodgrains,
then man-mai.le fibres and chemical  pro-
cesses should get all encouragement
because I am convinced that these fibres,
polyester, nylon or viscose or of whatever
type they are, are bound to cut down the
import requirements of cotton and conse-
quently the pressure on land.

I would then request the hon. Minister to
take care of the smuggling problem.
Smuggling in the country is going on on a
very large scale. The Finance Minister
himself has mentioned that he is aware of it. |
only hope that his awareness will create an
effective awareness in the entire Department
so as to ensure that this smuggling is
completely stopped. Surprisingly smuggling
is going on in every item, from items of Rs. 5
each to items of Rs. 5 million. If anybody
goes to a place like Bombay, he can see the
things being sold openly on the roads. I do
not know how it could escape the attention of
the Finance Ministry. Even polyester fibre is
being smuggled. So this smuggling ha* to be
curbed. Why does he feel helpless ? Thank
you.

SHRI BHUPESH GtIPTA : Mr. Deputy
Chairman, in deference to your wish, we have
submitted a Calling-Attention Notice with
regard to that white car affair, which is signed
by all Members.. .
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MR. DEPUTY CHAIRMAN : Ttis all
right, it is not to be declared here.

SHRI BHUPESH GUPTA: I mentioned
it just for your information. I though it will
be edifying to you.

MR. DEPUTY CHAIRMAN : You ma\
give any number of notices, it is nol
necessary to declare them here.

Now, Shrimati Kulkarni.

SHRIMATI ~ SUMITRA G. KUL-
KARNI (Gujarat) : Mr. Deputy Chairman. Sir,
this is the first time that I have the privilege and
the opportunity to speak on the Budget of the
Government of India. and 1 am grateful to you.
and, through you, to the Finance Minister for
giving me this opportunity. ~The Budget is an
important instrument of implementing
Government's policies. This is the time
when  future planning of action is formulated
and efforts are made to keep the cost down and
to get the highest amount of return on our
investment. A series of development pro-
grammes are undertaken like the the remo-va>1
of unemployment or rather the reduction of
unemployment, development of irrigation and
power potential, development of agriculture and
such other projects. They need planning,
financing and budgeting. Through the budget
we seek to raise additional resouices to meet and
plan all these projects.  And therefore, I would
like to ask ourselves questions. Do we have
the concept as to what our programmes are ? Do
we have the ability to understand what the cost is
of implementing all these programmes ' And
do we possess the ability, much more than
realising the cost, to minise these costs ?
A Budget is not ihe work of only Finance
Ministry. It involves all the Ministries and
Departments of the Government. The Finance
Ministry only collects all these figures and
presents the Budget.  Other Ministries are also
equally, vitally and very actively involved in
the formulation of the Budget. A Budget gene-
rally reflects the working of every Ministrv and
the expertise in planning. Therefore, the
strength or weakness of a Budget is not only
that of the Finance Ministry, hut that of the total
administration as such. The normal tendency
of all Ministries is j to demand much more
than they are able [ to utilise and hereincomes
the expertise of the Finance Ministry in that they
have to j
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decide what the priorities are and how they
should go about making allocation of their I
resources. They have to devise a yard-strick for
measuring the priorities. And allocation of
resources has to be done on a scientific basis
and not haphazardly. Asainst these criteria I
would like to make some observations on the
Budget.

In this country we are following a planned
economy and planned economy has to be
administered in such a way that no unplanned
price rise takes place. « Even if there, is a
price rise of 5 per cent, it reflects on our
plan and to that extent our I plan is upset.
Therefore, the Budget has first to indicate what
steps are being taken i to hold the price line. I
am very sorry to say that there is no indication
pf this in the Budget nor in the speech t>f the
honourable Finance Minister. In fact, in the
past , one year, as you are aware, we have in-
creased the price line by more than 9 per I cent
and to that extent our plan is disrupted.
Therefore. I would like to know from : the
honourable Minister of Finance as to what
steps are being taken that the value of the rupee
remains stable as indicated in the year 1972-
73, that the rupee does not reduce in its value.
The present rate  of price rise that we have
been  witnessing over the past year creates a
serious doubt I in our mind as to what is
happening to our I economy and where our
economy is eoing. j There has been continuous
price rise.  If there is such a constant price
rise, there is I no meaning left to our planning.
Secondly, ! is Budget only an instrument of
ways and , means ? The Finance Minister in
the very beginning of his speech said that
"the Budget of the Central Government is  not
merely an exercise in balancing revenue and
expenditure". Its primary role today is to be a
major instrument for the realisation of our
basic, social and economic objectives. 1
would like to sav  that the figures that are
given, in the budget tell a different story
altogether. It appears as rf this budget is
prepared to balance the expenditure and
revenue and it is onlv an academic exercise.
The moment prices go up. the plan also goes
and that means the financial = management
has' failed. 1 am Hire that when the
prices go up and the plan has gone, our
financial management to that extent has failed
and we have to take note of that. I would
therefore like to suggest that the Finance
Minister, while
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replying to this debate, should indicate through
appropriate monetary and financial policies
how he is going to ensure a stable value for
rupee so that the budget gstimates get the
sanctity which is due to them. After We have
to see that the expenditure has to remain within
these figures and unless this sanctity is
attached to the budget estimates, there is no
real purpose in planning. When prices rise then
it is very difficult to adhere to these. Therefore,
I would like io say that this budget estimate
which K the expression of intentions of the
Government's planning and programming has
to be done on a scientific basis.

The second point I have in mind is that of late I
have noticed a tendency in the Government
that it systematically under-budsets revenue
receipts on the one hand and over-budgets
expenditure on the other. This is established by
the fact that every year revenue collection by
way of taxes on income and indirect taxes
exceed the budget estimates by over Rs. I0O
crores. This will be clear if we look a* the
figures given in the last budget. I can give you
figures for 1972-73. On 29th February 1972.
that is last year, we had Rs. 4,400 crores
in budget estimates while in the revised esti-
mate it was Rs. 4,538 crores. This means a
difference, of Rs. 138 crores between the
estimated budget and the revised budget.
There is no reason for such a variation. If this
extra money was available, Government
could have  correspondingly reduced the
burden of taxation. Now what has happened is
that Government has imposed taxes on the
one hand for additional resources. This has
affected the economy in such a fashion that
inflation is increasing And this in turn brought
price rise. I do not see why we cannot be more
precise in forecasting our receipts and revenue
estimates. This cushion of Rs. 138 crores is
kept to conceal the administrative inefficiency
of the Government so that none can call for
their explanation for falling short of the
estimates. After all, while formulating this
budget and revenue receipts, Government
was in possession of all the accounts of most
of the companies. It is not as if they were
doing a guess work. They had all the
figures available with them. It was on the basis
of these figures alone that these Revenue
Receipts were prepared. Therefore, there is
hardly any justification for variation between
revenue estimates and  revised esti-6—
26RSS/73
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mates. If these estimates are prepared more
accurately and precisely, there is no need to
impose additional doses of taxes, 1 am sorry to
say that the Government is guilty on two
scores. One is for increasing the tax burden and
the other is for keeping  this Rs. 138 crores
as a cushion. If this amount was available last
year, the taxation policy to that extent would
have changed and that would have generated
confidence in our economy. That would
have also given a psychological boost to
production. Similarly there would be an
effective control  on spending more than
what has been budgeted. Further, because
of fewer taxes, industries would have relied
less on  their black monev and No. 2
accounts.

1 would like io request the Finance Ministe!'
to look into this and ensure that the revenue
estimates are not deliberately under-budgeted
as is being done today and if the revenue-
collecting officers, Sir. by an chance, are not
aware of the industrial atmosphere around
them, will the Finance Minister help them
inculcate superior skills in anticipatina the
revenue collection in the coming year ? It is
verv essential that the revenue officers of our
Government realise that thev have got to be
more modern in assessing the revenue
estimates. It won't do to keep this sort of
cushion between the estimates and the revised
estimates merely to conceal their inefficiency.

This brings me to the question of black
money. Sir. There is nothing in this Budget to
indicate what the Government is going to do to
combat this evil of black money and once and
for all to take effective and deterrent steps to
crush the parallel economy which is making a
mockery of our planning as well at all of our
budgetary efforts.

My other point is that the Budget contains
some incentives and some concessions with the
aim of stimulating and encouraging certain
special kind of activities. There are such
incentives offered so that the firms and
industries can invest more money in thcit
research and development efforts. For indi-
vidual persons the incentive is given bv way of
insurance, by way of provident fund, etc. and
as for the exporters, they might export more by
being more aggressive in developing foreign
markets. This is very creditable, Sir, and I
would like to congratulate our Minister on this
that he has given
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[Shrimati Sumitra G. Kulkarni.] lhese
incentives and these concessions. But, Sir, on
the other hand, it is verv regrettable that the
other Ministries which are collected with this
business fail to take follow-up action and
consequently, we do not reap the advantages
offered by these incentives and concessions.
These departments of the Government should
publicise these concessions and say that here
is the incentive for research and development
activity, here is the opportunity for investing
more money and every industrialist has the
opportunity to go and start his research and
development work. But, I am sure, Sir, no
Ministry which is connected with this has
taken any initiative to explain these incentives
and concessions to the people. As you know,
Sir. only a few major firms read the Budget
and most of the smaller firms do not under-
stand the Budget nor do they read it. Then,
Sir. how are we going to bring these con-
cessions and incentives to the notice in these
people ? Therefore, it is my request that The
concerned Ministries should make efforts and
explain these incentives by giving them wide
publicity. And, Sir, the Ministries and
Departments like the CSIR, Department of
Science & Technology. Ministry of Heavy-
Industry, Ministry of Industrial Development,
the Commissioner of Small-Scale Industries
and many others should take follow-up
action. The public relations machinery of the
Government should simultaneously go into
action and explain as to how these are going
to benefit the industries. I am afraid they are
left to fend for themselves and to find out all
these benefits on their own. Sir, has the LIC
set up any machinery for mobilisation of
savings by giving wide publicity to these
things ? I am afraid, Sir, mo tiy not. These
concessions ;md incentives merely remain on
paper. Therefore, I would like to urge upon
the odier Ministries to come and help the
Finance Minister in his good intentions.

My last point is In Part B of the Bud-sot,
in para 100, the Minister says that he has
been privileged to come to this august House
with three consecutive Budgets and during
each of these Budgets—he further says which
I quote—"I have had to come forward with
proposal; for significant amount of additional
taxation and this was not a very pleasant
task". Sir, he is unhappy about coming up
with these additional proposals. It shows that
this sort of piecemeal
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budgeting is on the increase and every time
in the month of February, in the month of
luly, the Finance Minister continues to come
up with proposals for additional taxation.

Sir, if the Finance Minister is so un-
happy about this, why does he not anticipate
and plan for this thing beforehand ? A good
manager is one who will anticipate all his
problems and provide for them as much as
ts possible in advance.

We know already that there is the Pay
Commission sitting and shortly its report is
expected. Now because of the Pay Commis-
sion's recommendations, an additional
liability of at least Rs. 200 crores—I am not
saying there is a sanctity about this figure,
but approximately that would be so —is
going to come up. And the Finance Minister
is aware of it. Then, Sir. why does he not
provide for this liability right from now ?
And, I am sure, like this instance of the Pay
Commission the Finance Minister must be
aware of many more such instances, and of
which the hon. Member” of this House may
not be aware. If he is not aware, is it not
necessary that he should acquaint himself
with these, instead of coming up every time
with fresh proposals for taxation every 5-6
months "' With every such' proposal, prices
go up. It disturbs ihe economy and inflation
comes up.

According to present Budget, he is left
only Rs. 85 crores expenditure uncovered,
the Pay Commission Report, another Rs.
200 crores will be added up. However,
before additional resources are acquired,
expenditure will be incurred and deficit will
be made up by printing more currency
notes. This adds to inflation and the value of
Rs. 4750 crores-budget will actuary become
Rs. 5200 crores. And this vicious circle goes
on. Don't we ever want to arrest this trend
and at least once assert that all additional
liabilities have been anticipated and we will
not ask for more and hold the price line
unless some unforeseen calamity comes
over ? Sir, in my opinion, there cannot be
any dire calamities but like floods,
hurricane, earthquake. These are the
unforeseen calamities. Rest of the calamities
can be predicted and taken care of. Sir, [ am
sure in the month of July the Finance
Ministry will come up for more taxes
because of additional expenditure for
combating drought and assist the State
Government to fight scarcity.
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Sjr, today in Gujarat cattle are dying. |
knovy this and I have seen this with my own
eyes. Already, thousands of cattle have died.
Full details about their owners and '.heir
addresses are available with us. Next we will
hear that men are dying in this part of the
country. Already, they are so emaciated and
their resistance is so low that serious
epidemics will spread and people will-
succumb to it.

For the last two or three months, in <
Gujarat only one kilo of foodgrain is made
available per person per month. Can only one
in this House would believe that we can
survive on only one kilo of foodgrain ? it is
impossible. And the price of wheat has reached
all-time high, of Rs. 2/- per kilo, -v and edible
oil is available at Rs. 8.50 per kilo. But much
more these items are not available in the
countryside. For these they have to go to
Ahmedabad. Do we expect them to work or go
to city to purchase pror hibitive grain.

In Gujarat, people have to trudge 6-7 miles
for a pitcher of water. I ask the House : What
use can they make of merely one pitcher per
day ? Will they drink, will they cook or will
they bathe with it ? This is the condition of
famine in Gujarat. After two or three or four
months when things will be really bad and out
of control, our Government will start pouring
money ? Can we feed people with currency
notes ? And all this money will find itself, Sir,
ultimately in wrong pockets. But the Govern-
ment will not anticipate nor provide for such
contingencies in the budget.

Another instance of this, Sir, is the Nar-
mada project. Sir, we know that the Prime
Minister has promised that the Government is
going to finalize this question. But we are not
yet providing for it in this Budget. Sir, as soon
as the Narmada project is finalized, resources
will be needed urgently. If for no other
reasons, at least for psychological relief of the
drought-stricken people of Gujarat, this
project has to be finalized. Unless the
Narmada project is cleared, the desert of
Kutch will overtake the whole of North
Gujarat. And that will wipe out this hard-
working race who would like to con-lain this
desert and make this place a paradise which
will produce bumper crop.
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MR. DEPUTY CHAIRMAN' : You mus:
conclude now.

SHRIMATI SUMITRA G. KULKARNT :
The Finance Minister has to provide for it.
Why does he not provide for it from now on?

We all know since October 1972 that the
Government has been actively contemplating
taking over of foodgrain trade. But a reading
of the budget does not show that he has
provided for all that extra money that will be
needed for the likely demand of higher
subsidy and higher overdrafts by the States.
When the foodgrain trade is taken over, the
States will come up will. the demand for a
higher subsidy and higher overdrafts. As it is,
the Central Government has absorbed over
461 crores of overdraft from the States by
book adjustment and now further funds will be
required. Will not all this result in inflation
and price rise ? A good budget is one which is
prepared after anticipating all kinds of un-
foreseen and planned eventualities likely to
arise in the coming year. Would the Finance
Minister like to look into this and update his
budget by incorporating in it all these
estimates of these additional items of ex-
penditure ? The need for it is very well known
to everyone but which can be quantified only
with the help of expert skills available in the
Finance Ministry.

MR. DEPUTY CHAIRMAN : You must
conclude. I am sorry. ISHRIMATI SUMITRA
G. KULKARNI: There are three or four points
more. [ will lake a minute to slim up.

MR. DEPUTY CHAIRMAN : You should
have adjusted your points when I warned you
first. Shri Dwijendralal Sen Gupta.

SHRI DWIJENDRALAL SEN GUPTA
(West Bengal) : I have to disturb a lady
speaker who was speaking really nicely.

MR. DEPUTY CHAIRMAN : I have to
regulate the time. I cannot be as chivalrous as
the other people are.

SHRI DWIJENDRALAL SEN GUPTA :
There has been some criticism of the budget
which I hope our Finance Minister h aware of.
But still I feel that he has done
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[Shri Dwijendralal Sen Gupta.] no service
to the country by knowing the problems and
without hinting at the solutions. The problem
that affects everybody and specially after the
budget every year, is the process of inflation.
This inflation, in my respectful submission, is
a process which occurs because of deficit
financing. It is a corrupt practice and we find
it in every budget. I wish the Finance Minister
gives me a glance. He is lending his ears to
the lady member.

SHR1 BHUPESH GUPTA : How dare you
say that ?

SHRI DWIJENDRALAL SEN GUPTA : 1
have only ten minutes. Now, the problem is
that of inflation. This is the position in Delhi
and it is also so in all major parts of India and
remote villages, and everybody knows it. Coal
is not available. Sugar sells at Rs. 4/- a kilo.
Taxi and scooter fares are going to be
enhanced because of rise in the price of petrol.
There is nothing in the budget to give some
sort of relief to the common man.

Mr. Deputy Chairman, Sir, the other day
Mr. A. P. Jain spoke and spoke very rightly
that the people are frustrated. The patience
oi the people is exhausting and so was his
patience. I think I have correctly reproduced
him. Nevertheless, with all respect to Mr.
A. P. Jain, so long as a man is a Governor,
he does not understand it. So long as a
man is a member of the Central Cabinet,
he does not understand it. People start
thinking about people's exhausted patience
when they cease to be anybody in the Gov
ernment. This is the position. We are not
hankering for positions. But, we agonisingly
wonder where is the moral standard ? Let
them maintain a moral standard. Let there
be no gap between promise and perfor
mance.

s

In 1969, after the Congress split the New
Congress took a decision to nationalise the
sugar industry. In 1969 they took it and now it
is 1973. The price of sugar has gone up to Rs.
4/- per kg. People in the country including the
market areas say openly that out of the sugar
industry the Congress got Rs. 15 crores for its
elections saying that there would be an
arrangement for the increase of sugar price in
the retail market by certain devices. So the
Government
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shuts its eyes to it. uan tne uovernment say
"No" to it? If they say "No" to it, the
immediate question that arises is why they
have not put the sugar merchants or the other
foodgrain merchants who by profiteering and
hoarding have contributed to this inflation in
prison under the MISA. But weapon is being
applied in the case of the peasants, in the case
of the labour and political workers but not in
the case of these hoarders and profiteers. I
want an answer. Unless there is an answer, the
conclusion is irresistible that the Government
is a partj to the rise in prices. To the common
man they gave the slogan of gafihl hatuo but Io
the rich people they gave the filedge " ou will
become richer if we are in power". They know
that the richer people are moie organised than
the common men. So, this is how thigs happen
and Congress Party earnestly redeems its
pledge to ihe private industrialists and business
community.

Personally speaking, 1 have great respect
for the integrity of the Finance Minister, but
how can 1 forget what Mr. Chavan wrote to
me in reply to a letter of mine of the 14th
August, 1971 ? I had written to the Finance
Minister on the 14th of August. 1971 giving
details about the National Rubber
Manufacturers Limited. It has a net capital of
Rs. 531.17 lakhs as on December. 1969. The
break-up analysis is :—M/s Mukherjee and
their Associates, that is, those who constitute
the Board of Directors have invested only Rs.
39.33 lakhs, that is. 7.4%. Then the insurance
companies and other financial institutions of
the Government have invested Rs. 269.29
lakhs, that is, 50.70%. This is with reference
to the National Rubber Manufacturers Ltd. As
regards Incheck Tyres Ltd., the total capital is
Rs. 778.50 lakhs and the break-up analysis is
:— M/s Mukherjee and their Associates have
invested Rs. 7.44 lakhs— which comes to 0.96
per cent. The National Rubber Manufacturers
Ltd., that is, the holding company has Rs.
51.99 la'khs-that is. 6.68%. Banks, insurance
companies and other financial institutions
have Rs. 357.95 lakhs—that is 45.98%. I had
written to the Finance Minister to have this
matter examined. The Incheck Tyre Company
is being controlled by four Directors
belonging to the same family. Their
investment is only 96%. The remaining
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investment came from the Government

sources. And Mr. Chavan wrote to me in
reply to my letter, and I quote his letter :—

"Dear Shri Sen Gupta,

I have your letter of the 14th August, 1971
regarding the control of the Mukherjees over
M/s National Rubber Manufacturers and M/s
Inchek Tyres'Ltd. 1 have written to the
Minister of Company Affairs in this regard. I
am sure you will hear from him after the
matter has been examined.

Yours sincerely, Y. B.
CHAVAN."

(The letter No. is SH/FM/C/71 and it is dated
17th August, 1971.)

Only this week I got an answer from the
Company Affairs Minister in reply to parts (c)
and (d) of my question—on the 12th March,
1973. In answer to my starred question No.
417, the Company Affairs Minister replied
that the necessary information was being
collected and would be laid on the Table of
the House as early "as possible. Earlier Mr.
Indrajit Gupta took up the matter in the Lok
Sabha but the Company Affairs Minister, Mr.
Raghunatha Reddy gave him incorrect
information. Then 1 spoke in these House in
the first week of August 1971 and gave the
correct figures. These (c) and (d) parts relate
to the facts in my said speech and referred to
in my letter to Mr. Chavan and his assurances
in the letter dated 17-8-71.

Now, 1971 is gone; full 1972 is gone and
we are in March 1973. Why do you speak of
ending monopolies while you are shielding
the monopoly houses ? Then why are you
speaking against monopolies ? Then why
have you abolished the managing agency
system ? You are speaking against
monopolies—not myself, not Mr. Bhupesh
Gupta or Mr. Goray is here to support their
cause. Then, it seems somebody is patronising
this business, some officials or Ministers. The
total recurring losses of this company by now
have risen to more than Rs. 3 crores. Why
then such a company is not being taken over
by the Government ?

Mr. Deputy Chairman, 1 am giving you
one more interesting instance. This is an open
letter by Mr. Kalyan Basu distributed
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to the Members of Parliament. He is the
purposed purchaser of the Shaw Wallace Co.
Mr. Basu may be a smuggler, may be
anybody. I do not mind that. The Government
has the responsibility to see why the real man
should not be caught. He has been termed as
'Benamdar*. He writes to the Prime Minister :

"l earned substantial amount of fees in
various currencies, as my commission, for
guaranteeing loans to Maxico, Guateamala,
Brazil, Spain, Portugal, Holland, England,
U.S.A.. Canada, W. Germany, Belgium and
other countries, My commission in an
transaction went upto five to six lakh
dollars."

I have thus accumulated capital in
various countries equivalent to about 25
million US Dollars, after setting off one
million Dollar in trust for my two children
and providing for Swiss wife, who has filed
a separation suit on the ground of desertion
on my coming back home. . .

I crime home with great hopes of buying
few foreign companies by investing 60 to
70 million dollars. I know that foreign
money is very rare to India Government
and. therefore, believed that mv venture will
be welcomed by mv country.

I am prepared to eventually transfer my
entire sterling/dollar capital to rupee, the
bank overdraft being cleared off, within the
maximum period of 10 years. This will
mem saving of crores of of rupees of
foreign dividend which we are to pay every
year now to British shareholder at U.K.

Madam, Prime Minister, my object is to set
up few industries in India, for which I shall
not need foreign exchange for import of
plants and machineries."

MR. DEPUTY CHAIRMAN : What is it
you are quoting from ?

SHR1 DWIJENDRALAL SEN GUPTA : It
is a letter from ,Mr. Kalyan Basu to the Prime
Minister.

MR. DEPUTY CHAIRMAN : How are we
concerned with it ?

SHRI DWIIENDRALAL SEN GUPTA :
We are concerned with it because some-
I body wants to bring foreign exchange in



171 Budget (General)

[Shri Dwijendralal Sen Gupta.] this
country and you are standing in his way.
They may or may not be corrupt people but
why should you stop them to bring foreign
exchange in this country ?

SHRI BHUPESH GUPTA : Since you
have raised this, I know this case, I ha>ve all
these things. The suspicion is tliat this
gentleman is benamdar. He has been con-
victed twice and he is connected with the
Interpol. He is not ia very creditable person.
Therefore, the gentleman went to jail
because of his connections and money. He
writes that he has got 25 to 30 million
dollars. How many dollars...

SHRI DWIJENDRALAL SEN GUPTA :
Please do not interrupt me like that. As-
viniing everything be sa-ys my point is this,
if somebody, Mr. Bhupesh Gupta or some
X.Y.Z., says, that he has 50 million dollars
and he wants to bring the same to India, why
should the India Government stand in his
way ? I cannot understand this. The Swiss
Government or the British Government
could do that but why should you not allow
the money to come in ? Whether the Birla or
the Tata or the Sahu Jains have set one as
benamdar is wholly irrelevant, why should
their money be not allowed to come and deal
with them appropriately. That is the point. If
one is a smuggler and acts in India's interest,
helps our economy I do not mind that but if
it is a dishonesty against the interest of India,
I am deadly against him. (Time-bell rings)

Let the Finance Minister clear this point in
his statement.

Lastly, Sir, we And that the monopoly
assets are added by 10 per cent. That was the
statement of the State Minister, Mr. D. R. V.
Chavan, in the Rajya Sabha on the 12th
March, 1973. That shows that we have failed
to restrict the monopolists in spite of the
Monopolies Act restriction Act. It is going
up and up.

Another aspect that we should consider is
the question of law and order. This morning
we have had the discussion on law and order
position in Delhi. I am surprised that the
Minister of State for Home Affairs says that
so many are abductions including
kidnappings. I do not understand—I am a
lawyer—what is the difference between
abduction and kidnapping. All what I
understand is that under
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IPC there are different types of offences.
Murder is one. adduction is another. There is
no difference between abduction and
kidnapping in the sense that both means
stealing of human beings, maybe male, maybe
female. Here is an incident which is very
serious. I am reading from the March 14 issue
of Hindusthan Standard. It says : Dias takes a
serious view of RSP worker's death, RSP
worker Mr. Ansari was killed by Congress
workers having been taken away forcibly in
the presence of police officers from the CRP
camp at Hashimaca in Jalpaiguri. Such things
are happening daily. This is the condition in
West Bengal. It is no better than the CPM
regime. Murders are taking place and people
are terribly a.fraid of going to police station.

SHRI KALYAN ROY (West Bengal) : In
the courts people have been beaten.

SHRI DWIJENDRALAL SEN GUPTA :
So Mr. Deputy Ch&irman, I warn that this
Government has no right to take any money
from the public for running this type of
administration.

Thank you.
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THE VICE-CHAIRMAN (SHRI S. S.
UARISWAMY) : Mr. Balachandra Menon 10
minutss.

SHRI BALACHANDRA MENON
(Kerala) Shri Lakshmana Gowda has
welcomed this budget. Shri Sitaram Jai-3iiria

. also, 10 aa extent, welcomed it. But ic is not

satisfied with the concessions that :he
monopolists got.

SHRI LT. K. LAKSHMANA GOWDA
(Mysore) : 1 said that I had a mixed feeing
I certainly welcomed
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some points but also opposed several pro-
posals. My friend makes show that he will
oppose the budget but he and his party always
support the Government.

SHRI BALACHANDRA MENON : I was
trying my best to see how far and to what
extent this budget is helpful for the people. I
wanted to pick out something that is good and
I would have rushed to support it. But 1 do not
find much in it. It is not a budget which will
help our economy to grow. It is not a budget
which is going to do any social justice. So, on
both counts this budget cannot be welcomed.
We have seen in the Tata Memorandum that
they wanted a joint sector with people's
money. I think what we see today is a retreat
all along the line and the budget represents
only that and nothing more. At a time when
there is drought condition all over India or in
the major parts of India and at a time when
after the Indo-Pak war and our great role that
we played in the freedom struggle of Bangla-
desh, we could haive very well mobilised the
enthusiasm of the masses for an onslaught
against the semi-feudal and feudal conditions
in the countryside and against the monopolists
in the industrial side, what we see today is
really an attempt on the part of the Finance
Minister to go along the beaten track. What is
it that we see today ? The pattern of taxes is
the same as before. Direct taxes will yield 31
crores of rupees more, customs 156 crores of
rupees more and excise duty 118 crores of
rupees more. Indirect taixes would account for
80 per cent in 1973-74. It accounted for 55.4%
in 1950—61, 65.3% in 1960-61 and 71.2% in
1970-71. Indirect taxes have gone to that
stage. Really, a proper psychological climate
has been created for the big industrialists.
Even that is not welcomed by Mr. Jaipuria. He
wants more concessions. Corporate and
personal taxes have been left virtually
untouched. Incentives have been offered and
new concessions on depreciation allowance
given to monopolists and the big industrialists.
They will get about 80 to 100 crores whereas
the developmental rate would have given them
only 40 crores of rupees. In the name of
encouraging investments in the backward
areas and for export promotion further
concessions have been offered. Incentives for
encouraging and developing research
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is yet another concession. If only the Finance
Minister had cared or if he wanted to bring
about land reforms in this country and set
apart sufficient amount for that— if only he
had done that—and if he had helped the State
Governmetns to see that the real tiller of the
soil got the land—if some money had been
set apart for that— 1 could very well
understand there is some social justice.

SHRI MAHAVIR TYAGI (Uttar Pradesh)
: Small irrigation projects.

SHRI BALACHANDRA MENON
Nothing is there and yet you want to hold the
price line. With so much of indirect taxes,
with so much of black money in the country
how will the price line be ever held ? It could
have been held if you had enthused the
masses. Whatever attempts you may make at
State Trading, without the support of the
people down below, without the popular
commitment down below you will not be able
to get at the grain from Ihe rich persons and
from the kulaks who will refuse to sell. When
that is so you should have got sufficient
enthusiasm generated among the people. That
can be done only if the taxes are lightened,
that can be done only when they are assured
that they will get land, they will get a house,
they will get sugar at controlled rate, they will
get the essential commodities at controlled
rates. There is a talk about taking over of
foodgrains trade. Nothing has been provided
for. There is a talk, and will these shops in the
rural areas give the ordinary people at least all
the absolutely essential items that they require
? No provision has been made. Then how will
this enthuse the people ? We are now passing
through a very dangerous period when
everywhere there is revolt. When that is so,
you should have channelised the entire
people's energy into such constructive work
which could have been done if this budget had
that objective before it, if this budget ever
thought of going over to the people and
helping them during this period. Nothing has
been done.

Now we are informed that the deficit would
be about Rs. 550 crores as against the budget
estimate of Rs. 250 crores. Add to this Rs.
421 crores given to the States to clear their
overdrafts and this will amount to Rs. 1,000
crores. This will be the deficit into which we
will have to go.
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[Shri Balachandra Menon.] It is claimed
that the deficit would come down to Rs. 85
crores because of the increase ia taxes, but the
Third Pay Commission's Report is yet to be
taken into account and that will be anywhere
near Rs. 200 crores.

The budget has set its face against all
growth. Of course. Plan provision goes up to
Rs. 2,844 crores from Rs. 2,642 crores. but
this will be nothing because oi the price rise.
So, there wiH be absolutely no further growth.
It will be somewhere near the old figure or
even slightly less. Whal i--alarming is the cut
imposed on capital works. Capital works are
cut by Rs. 6 crores and transport and
communications by an equal amount. Posts
and Telegraphs faces a slash of Rs. 37 crores;
Railways of Rs. 25 crores. Advances to
Government companies come down to Rs.
124 crores. Is this the advance you are making
? 1 would like to know. The budget has
achieved its purpose and the purpose i*. the
new psychological satisfaction for the
capitalists and the monopolists—that it has
done. I should say that your failure to provide
for land reforms, your failure to see this most
important thing in a backward country today,
your failure to allot sufficient money for that
clearly shows that you have only lip service
for land reforms and as long as that is,not
done our economy will not go forward. That
is what is going to happen.

You speak about assuring the tenant that
there will be fixity of tenure. The tenant is not
going to be hoodwinked like that. If he
cultivates better or improves the land it means
bigger compensation. He will not do it. Let
that be very clear. No tenant today in India is
going to be sold just because he will get
merely fixity of tenure. He knows fully well
that compensation wiH have to be paid. If he
goes in for better farming, if he goes in for
better manure, more compensation for the pur-
chase of land will have to be paid. The
peasantry in the backward areas have come to
understand that they are the people who
contribute a lot towards agricultural economy.
So, they demand land and the first thing that
you had to do was to provide thern with land
and this you have failed. We have been
speaking about the fixed economy. Yes. if
your idea is socialism, please, for heaven's
sake, do not speak of
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the mixed economy, speak of the transitional
economy for socialism. There is no use giving
concessions to the capitalists, because the
backward country like ours ts not going to
develop on that basis. Therefore, your whole
ideological approach is wrong, whole
understanding of the peasantry is wrong. All
the concessions given to the monopolists will
ruin us and nothing moie than that.

SH ki MAT] SUSHILA SHANKAR
ADIVAREKAK (Maharashtra): Although 1
am not an economist, still as an ordinary
layman, 1 feel that the Budget presented Ioi-
the next fist;:l year is a welcome budget Im it
is a highly practical and the best conceived
budget under the present conditions.

The last two years have been extremely bad
for the Indian economy. The burden oi' the
Indo-Pak war and the drought conditions in
more than six States have been too heavy. In
spite of this, the Finance Minister has not
swerved from the fundamental policies of
the Government.

There is a lot of criticism and doubts
expressed over the budget being neither bold
nor imaginative but still it is a matter of
satisfaction for its realistic approach and for
taking gradual but right steps in right
direction, as it is neartly balanced on the twin
aim of economic growth and social justice. It
thus reflects the Government's determination
to take the country on its socialistic path. We
do find in the budget that it makes an effort to
mobilise resources from different and various
fields—thus  broadening the basis of
resources.

The major thrust is against the monopoly
houses and also against the austentious
spending of upper income-group of class. This
is very correct. The black-money economy is
hitting into the vital of our regular economy.
This class of the new rich is a real danger to
socialism. Obviously, there is an effort to
reduce the inequalities and disparities of
Fncoine by taxing the luxury goods,
integiating agricultural and non-agricultural
income for determining rate of tax, separate
rate schedule for Hindu undivided families,
etc. But they are just not adequate enough.
Some more stricter measures should have
been proposed to counter the menace of
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black money which has been used to feed
many social evils including playing havoc
with prices of essential commodities.

We wholeheartedly welcome the package
of welfare measures that the Finance Minister
has proposed like schemes and programmes
for agricultural development, for science and
technological development, for educated
unemployed, for slum improvement, rural
water supply, etc. We do hope that it will be
taken up in right earnestness.

The budget ostensibly intends to help the
poor through differential interest rate scheme.
It is a very small and weak impetus. It is not
much of the rate of interest but the hardships
in securing loan that bothers the poor man
more. If some remedial measures to avoid
these hardships could be looked into, it will
give more relief to him and he will derive
more benefit from the nationalised banks. It is
also necessary that in order to make the work-
ing more effective, it will be desirable that the
Finance Minister places periodical reports for
public information.

Another small and negligible relief is the
raising of-.$xemption limit for provident fund
and insurance premium, mainly for the
salaried people. But with this rising prices
how much they will be able to save is a big
question. Saving is very important in
economic.development. So. it is equally
important and essential to give well-
conceived incentives for saving, especially to
those people who just spend recklessly,
having practically no idea of saving either in
their own interest or in the country's interest.
Allocation of Rs. IOO crores for employment,
concessions to industries in backward areas,
promotion of ex-port, encouragement to
labour-oriented growth in the industries and
many other such items strengthen our
objectives.

But'the one thing that worries everybody,
specially women who find it very difficult to
make her own budget, is the rising prices of
essential commodities of daily consumption. I
would request the Finance Minister to pay
special attention to this aspect in the Budget;
otherwise all plans of development will be in
danger and will have ne meaning. The
common man, tlie poor IWO, is least
concerned with the reasons or delays in
implementing the programmes for their
welfare and uplift. Thev
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" are prepared to wait patiently for that day

to dawn. But while doing so they do at
least expect that their hardships are not
increased, the basic and essential
commodities are made available to them at
most reasonable prices within their reach.
It is for the Government to see; it is the
Government's duly to keep the inflation
within check to hold the price line of
essential commodities and eliminate the
middlemen's margin and thus lessen the
suffering and hardships of the poor and
weaker section of the society. Taxes, direct
or indirect, always hit the common man as
they cannot pass on the burden to anybody.
The levies on petrol and cloth should be
reconsidered as it affects the common man.
It is indeed very regrettable that before the
Budget and after the Budget the prices go
up even of such items which are not
affected bv the taxes.  Strict measures and
steps should be taken against all these anti
social elements.

And before I end. Sir, I would like to
urge on the Finance Minister not to reduce
but to make more provision of funds for I
community, family and youth welfare. It
, will be entirely wrong to take the human
side of development for granted. Sociolo-
, gical tensions in our country are
growing and many old ideas are breaking
fast. The \ economic development has to
be linked with the human resources
development. So the Government should
not reduce the expenditure on
education and social wel- fare but instead
it should b; considered as  priority
investment bv making available
adequate resources for meeting the
new challenges. The Finance Minister can
tali legitimate  pride for  whatever
measures he and his Government are
trying to take in these difficult
circumstances for the realisa tion of our
basic objectives.

I am thankful to you for giving me this
opportunity to participate in lhe Budget
discussion.

siteet aifeey afge (faeelt) @ 9
W ITCATAR AT, FTIA A Aram fam
HAFT QT 9 AW ETE | R WY I
v AT AR FEa # fan mdr gd
z 3o fomree Foz w1 ose qE
w7 AT F faey wAt wErEy wy garvEa
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1 3w g awe 9w e
Al IAH FT ZFEH WA 92T F, AN
AT & | WAT WT o ATAT 7 wEr fw
TAIEIAZ ZHT H GUEAT Al g |
ZEAW IS B0 AT TASIACER A Al
s #1 ¢, afwa fam war w@iaw A
Hawe 7 Fifaw 1 £ 7 fomq w9 &
FH EFS AW qF AN, oA s
2 T80 &9 AN ST F§%, fFaa aw
21 9% 4% K7 F Fofww A 7 37
T WAl 0§ A qEAl g w5 oaw
FAT HET FFM ATH ATAA TET T
T afaw A =g @7 -
fadzar ¥ @ AT 7 omfyw fawrer
74 % fa0 qft 777 99733 & @
AIATGAT F A4 IZW A fwar 2
fF a9z &1 FAAT FT TW2 IO, FALS
1 TI[eq a9z FA4 AF | 07 ZAd
# wafs gara W TEwfer gem @
q fwa @ 2, snfq 1 &7 @ 7@ g,
N X9 A7E AV &1 AETH £ A9 3EH
aar 79z 9w frar 2, F wu% fao =z
HATTHRATE 34T Z | OF ATH AT g0 F7T
# fw foeyr 27, =3 ¥ fav 9158 anm
#l, Tzm gl wife, w7 £ fr A
Fadt &t faarE F1 77 90w, q@fam
Faer 1 foieE w1 Tmr osm e
FHZL ®1 (00E F1 T s, w46 w9
g fr 9 it &Y oo st anfzo,
A7 T0% %7 fewize @A 2, uw A
Fz4 2 f& & A9 =y w7 3 #
a1 fewiga qft @1 anfge, w@@r
-t itz faeer aifge Hie
AT 7% Ag FEa & fF v oA S
qA AT E | W T e g,
W AZ TEY 2, 0 UH 9T T T557 A7 77
AT E | FrE A For 9F OF FeA A A
TFT TET Far §, FET InEqT 77 T
ARG R i
T W SAMAT T TET S0 B, TET A9 AT

[ RAJYA SABHA |

1973-74
AT =G ZT AT 2 | FWA A oA
ag 2 fw Zedw fos @72 7 7pd 9/
1 ATH ST %1, A1 Ara7-fafza F e
A17 fafza ¥ &1 78 8 39 faz 7
QAN g7 ET 2, TAA TEIT AAL (AT
AT WFAT, TFAR FIHG WA FE(E
afe sawr 0w 5 € wrow £ A
qAwET 7 i s st St 7w T A
& FWT a3 | TEET AA-HG T
F fau gardt waanz ¥ famin s
ZA1 A1fge | qH A 7 A At 2,
fr &l & 9 @A w1 TE Z 8
FAFT FAT AL AT TEIA F AT 4G
7, J AT awe ot @dET F A
furT TFa & A7 T A9 A A A
& Z=d & W1 A TRg FYF WA 6
92 39 491 F1 HFA AWl 97 a39q
3 A1 qH A AR AUTT TEA 2 | TN
ATE FATLT TAGHE FT T TAW FEEAT
sifze f w0 &1 /99 &1 @A 30 &9
fa A7z @ Z9% WA w1 e 5
# frq a7z 7 o faua § @fea 2
7%, fra a8 7 A wTE T
fasrs A% 2 )
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W ATE AT FAT AT AT, TR
A ZrEw WY G2 TR AE faaar, S
qag Y Fvaw @ fo @ dm faen
TEE AEA T W E | 0% AT
aar § AT ZAET Sy A dar e
& WA | Y S e 9 iy fae
%1 0 g fma Al A7 G famer |
A1 q2-A% FTTAERIT #, W1 4% 4
faforra arr & sw% @gr =% &7 @
oy 2T 2 W1 &Ww W w3e
73 & et aga Avd gfaam o fre
AHT & | ITH ATE MEARZ ¥ @M
T fgy | Ag wriEE w7 1 a@E
z, AT ¢ afwa F GHT aHT F7F 7@
feam AT # AW miwe F7¥ argder w1
dafe gt @ FaT T feee
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1 wiforr g@AT nfzr @ fawr @dr
|l W WET A ARIEr

AMA aq F AT qeal 7 A1 4T
arew afz g€ & gawr qa wor d
AHFAT AV g | AT 1972 7 FAqT,
1973 ¥ 4 a% 3 49 | 9%
et ¥ gEw ww 7 9.1 afawa &
afg g5 & 5 fv 1971-72 % Wiy
agfs @ 3.7 wfawm w1 afz ¥
41 )

TEHT qH FTOT @0 E ¢ Mg Aw 2
ZHTL AT AT TN, TE ATAT, HI¥ IH
a7z A1 FW AF W18 IR0 FH ATAT
qE, AIAT A AT FHTIT TEMET IM O
Fa%1 @A far, a9 agd arr aEn
A4 AT IAT IIAET AT IR AVE
TEHE 3w FAW 331 7@ g fFoar
sy | afew § 9% @7 &AM 3
T FIAT ATGAT E_ % TH A qET
Faw 3o Aifgn S fr oAF Aer 2
FaF1 fFm avg @ awy fasEr sm
ST TATHE T AT A AW | W ST
FT F9T 2, GOA & ITH fFA AR H
ATH AT FH T@I A |

FALT AT AAAT IT AUTIA HEIET,
d a9 Fr Aw@ar £ fF gwa 160
FAT FT ToAT HOFET ATEL 7 | EF
#, ZOTT AW | qrAvar A% @y g | Ffo-
TaTT W E gu W FE g qET T
AT E, FET afewm oA 31 9T 2,
2 3T ZTEH SrEAwd ¥ fEg oam
& A ¢ E o o At 7w
ATEH &, ATHT UF AT § A FAT AT
3 & 160 02 W7 TEAT WA FIH
| g9 A7 N A7 %7 ari F A
W oA T Wl PTI ZW weA
BT 07 @9 %90 £ W g fEEd
1 A1 w7 9%7 Fr et sta aeE
TEY 2, ®F 9T ZgFAA A1MGY, FAT
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AZ ATAT ZTT 11 977 §FA 2, TH AW H
AT ZH IAR] TFAEA 59 A1 § qu@ar
7 fF st = #1 wY 2 a gfasa
A OH g WA W E wwAr 2
ngi wa % zw wifeme =fefar 9=
7% § A1 29 79 AT FI9 IS SME0
AT ZHITT TA0E F27 AT G0 2 |
afFa a0 awHE F A FEAr g=ar g
fo 73T o1 B AT A w—w &6
TRz At ¥ gifgsa wAT §, A
4% gu W% T qEATAAT w7 2 fw
IH AAAZ 7 57 %7 fzar a7 w7 faar,
afew for oa@wz 7 az Fwe F9mar,
fomr vz 7 = awz w Agfas w4
#1 Fiforor F1 77 TAAHZ AT FAAT FT
TEaE F 17 AT F A9 0 qAqTE
3a 7 £ | foaar 2% 77 ama 43 a0
AHATT qrzAl ¥ F I A W@ AF
9T 33 0 FWT 99 guartan F 517
e /T AW A 21 S freE aw Al
g fafqrz arzara & g7 @w £1 47 =%
2 | wofY 91 a7 78 gf g WA A A
FaTar A Z e AT I E T A
AMATE FAF =301 g4 E 7 FHT AT HT
ATHA 7@ FLF A Awz AT FRAT AT
&1 5 feawa 2, ot wfowa & 4@ 3T
FY ATAAT; AT GH F A4A F AR G99
QT ST AHATE | AE T FHOIA AT
AT Z 1, ATE ETE TR AT FAAT @A
X qT Z1, =F FTfETEew @A A
arg g1, #1717 Y A TR §
qEFEAAT I #1, 3 oA 9% "7 oA
ST AT | GHIY AT I AgT FTAA 7,
Avm £ F Ay A & T e we e
2T & G| AT AE, g7 A1 Zanw
EIEARE I DU ER v e o S e
fapan s se =S T st o =z
ala i AT guTe Azt HEqm Zer g fw
ATEH AT 72 AHE AZ A4 A7 Aifgw
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FHTL FET T Few Framaz g wfo,
qTF 431 97wy FAr arfen AT g
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IIRET WEIEAT AT E. 9 IAH &%
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AF GEH TF BT 7 AT A FOATH
)| AT FIHAT T ATz H FET AT FT
T ATHFIA T AEE | TH A TE AFATE
o s fammart g s oav
P ogn oAm A AIRET W AR
WTTE | G ATAAT AT 7§ AV EW
T §E AT AT g gfEwa e
FoE F1 Hrfwr wwAT iz

T91E FIA AT AT T AT A A
Z 39 T AA9 ¥ WEAAE 4a) 3 A F3T
# sit7 7z et fyan 2 fw aw fraia
q 7% wmaar gt afga osfifrata
#1 |91 F1 Wyt 7% 2w faaia o
FEN G IAAT ZH T FT 10 | FAW
StowR s | eIz s ae 2w
ey Sfewa awfang ¥ 2w o s
m%ﬂﬂ?nwwfwﬂmmgr
#frmton @ w12 7w gty ZqEAER AT
wi 1T 3 97 GaT A % o A
gl & s fafaees o =rmfes
st fafaee & 9w fasr wg ww 9 =19
mAE LT A AR Ay owrd ge
a7 frmre | afe o1 ¥ w70 £ 3w
Tw Ffaat «t wdr £ 1| ag §9 a7
welen #vze T FOAT wgA 9 Afe
ATH AT TH F1 TATHT AZT 7 T21 21 747
qrzaz @R kT IWINA AT 9T T R,
afem W1 wgARz AT 2@z {agad
F7 AFAL & ST AN AT 72T T ATHH
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IH W VA SITHAT F AT A GH T
F 7T EAT 2 1 WA Far ¥F q91 §
T g A e Ty A A
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am w7 faars 1 gfaw T oA
¥ Ag A2 AT E ) AT I ATE W
W W1 eI AT Fifgw W7 aiEv 5
AT ZH gL ATf7 AAE E A1 90 &
M IH FT AG7 A A AX E, FA A
FFEHIATE | TEEHFTAT T T |
fam a7z & gw1? A w94 Z 799
A7 EW A WIE GTaFE TWET A1 q@rer
HIAET & W9 I FT HIO FETE 6T
TET AT WAT  H1T GAT gOY ¥ Wt
AT FATHMARZ F@AT F | IH ATF
AT AT FT ARTA & | AT FH AT H
A1-213 73 & A 5, 47 41 ZW7 F@T A
soitfrad az7 2 oy 1 e amee S
7 wAwrer fzardr wmmoAr ozmte
TTH T AXAT 2, Afwd 30 F AT I
7 are woar faar s fw arge & amg
AT T T AGT AT F7 9, TTHET AMTT
a7 w21 77l afz 48 g TeE fao
37 %1 Sz fzar sy, 3 %1 femnd
7 fear wvr | feemew g0 A anw
TR ZATY I FT AFAW 1 I AT
AT EW FT AT A FIARTAZ | FH I
ATgT A EY 3T WA § A1 79 W
Ty Aifet 7 o A9 faw W faar
FWTIT FTH WA A%AT ¥ I W I
FIA FT ATT W FT AW AfEU |
qq T IR INET AR F IT 9§
7 9w A1 Svw & Afww 7 A9 o
# fa forr 7 s o amafy 9% gar
2 9 I &, 92 3, nafew I
H W W ATTHT WY FH AT AT )
% wwert g far evieE wrenfeas a7 fgn
TATAT AT FEAT 47 |

st wgwETe mwn o arfeE g Ean
wrAarEg |
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it wfen afga ;o et awe |

7 RATE WTAT § I 0T WEL AT AT
HEHAT 2 | FA1T G ST 39 FT &N AAT
ZAT FUIT TEA AT H A FAl
o 9% o7 Z9W AT AT FFAT 2 |
ST W 8 AT AW ST F9d £
IT XN ATE ZW SAIET gty F ATl
T F WEAT F AW A FAT AT qH |
O AT AT A17 T F7 A SATAT AT AT
weAT | 378 O AT AT fawdt ® w@rd
T g F g9 FEAT R oIW A1 OF,
199 7 & &7 7 fFar amr A1 3@
fom #1¢ Sfaewer Faw I=F w1F |
7t faeeft & amiy A1 ad wRqfEE
2 | fa=it & o0 s aifasm ar o
F AT IW O A1 g AT faAr qmr @
a7 v 7@ ¢ | faeelt AT AW A -
AT & | 7AW (Rewl T AT &Y AT
TE 8, 97 A7 fgeam & Fae g
AT 7gT S fdr o 7 w47 g
2 A IEHT SET WL AAGA T HT
qTE I & AN 97 HIT AFL F A[]
a7 Y qEAT 2. A1 safe F et wAr
gt & fir faeeft & forar Tt apeerré
Zrr & ag ara feszd qree & grend
ZTE | FafEeee arex & fau gw feaeit
1 AT AT FT 9% T, IH GAT AEN
AT | FFT TGN TFAHE UF BIET AIAAT
a1 FT A8 w0t f foeed e Faer
99 & FTH W A T gqfFees
Zv AT F HIT e W & fqU
et fpam s | e o a@gA
A AT UH E WEl dAfweRs Aev
frat smar 2 1 A1 =7 A 17 g 5

HE Tz B B AN E fm A

AT AR T FET T AwAT & A1
7% BI¢ BIE JE1 7 ZF F1 AT qFAT
Z | S AR AT 97 43 & gury wia-
AN, A T A1 FA FIA KT AT F |
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q o § 0 a7 {57 3y vaw 392
¥ e and 7 g fF 1 3= v 2
A7 faw; 21, @7 39 ¥z 77 oF faae
§ @y | & wedt 7 e eraw
aTseE G ZaTer ZWT Jifge | s
Frqmfees #1 @1 T 98 F=61 419
g AT 39 gzm@Er F4r |nfgo ) gwrer
AW FAA FoATTAEEA F AT E AT
FZET 39 A1 Alq 1 31 3% oA
Steate faar @t &%, fram smar sz
Fa9 39 ¥ fqo qaqr 71 23 A 1 ¥ AT
SAAT | qUT AT A AT AT Z
F wrdt g fa g9 femsr sfomd &
2| gW AT K AWML F AFAA W
as F1FT AT @IEA & | AT qg@
¥\ 7 &, f5v A% 77§, AqrE=
A% FEAT 57 %, IAN q §EE T A
fawaar &7 a7 & 21 G g d99
FY ®iforwr 97 2 | TEARS FT AE
THETER &1 GHE FIAT gl 2, AT
AT WF A7 IWF AT qF Aa AT
qEdT # | A1 a8 FiHmifeg w1 Aearga
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(Time bell rings)

H 97 ¥ UF AT7 (57 QIAATT ITHAT-
ey WERW F1 W1 gare 2dr g fa
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[ shrafa afaar afgw)
ST guaT dare w@ar aifgq A1 IwE
fag fo vF arT g 341 2 )

SHRI M. R. KRISHNA (Andhra Pradesh) :
Sir, the Budget proposals of the Finance
Minister have generally been appreciated by
almost every section of the people even
though the quantum of allocation for the
poorer sections is very inadequate. The
problem is gigantic and whatever Budget
allocations you may make, those allocations
will still remain inadequate to meet this
gigantic problem- The cardinal principles that
lead to the Budget proposals are some of those
which have been enumerated by the Finance
Minister, namely, reduction of disparities
between the rich and the poor, solving a
portion of unemployment problem in the
country and various other things. No doubt,
these are very laudable objectives and
definitely they need the attention of the
country. Here I would like to caution one
thing. Whenever we deal with the poorer
sections, the poorer sections will appreciate
onlv if there is a sincere move to help them.
Even if the amount set apart is not adequate, at
least if the direction and desire are there to
help them, the poorer sections will always co-
operate with the Government. There the
Finance Minister and the Government should
not make a mistake. Already we have made
many mistakes. Therefore, we wiH have to be
more careful when we set apart funds for the
benefit of the poorer classes. For instance, the
Government was quite right in thinking of
solving the unemployment problem and the
Government also is generous in setting apart
about Rs. 10O crores for creating around 5
ITakh jobs. If you go into the details and work
out how this scheme would help the people, if
you further divide the amount, it would mean
that each appointment will carry about Rs. 180
or Rs. 200. We do not know what type of
appointments or vacancies are going to be
created for this amount of Rs. 180 or Rs. 200.
Even then it would onlv last a vear. Anybody
would understand that this is not going to be a
thing which could be worked out properly.
Therefore, we should avoid such kind of
things and we should think only of those
ihings which are very practical and which we
will be able to implement. The Finance
Minister in this critical situation has
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I brought out proposals which are not very I
harmful to anybody. And for that he definitely
deserves some kind and good words and he
got them. His intentions are definitely good.
But the proposals are not backed by any
scientific studies- If any scientific study has
been made and if it could be worked out
whether anv of the existing institutions could
be diverted to undertake this kind of
responsibility, 1 think the scheme would
succeed. For instance, unemployment problem
is very acute, in the rural areas. And the
agency which is working in the rural areas is
the Khadi and Village Industries Board. This
is an institution which directly comes into
contact with the poor classes, rural population,
and so on. I do not know whether any study
has been made to find out to what extent the
services of this organisatoin could be utilised
or whether the old concept of cottage and
khadi industries has become obsolete today or
whether it is going to serve tlie present day
needs or whether it could be modified and
further fed and strengthened in order to take
up » proposal like this. It is something worth
considering. But instead of going into the
details and studying the existing institutions, if
you are trying to create an institution which
has never been tried or studied, we will be
only getting into more difficulties. I would,
therefore, suggest to the Finance Minister to
see whether he could gear up the Khadi and
Village Industries Board in such a way as to
take up this responsibility or widen their scope
of activities and enlarge their sphere. He
should also examine whether the old practice
of providing partial employment should
continue because a person who takes up a job
in the Khadi and Village Industries scheme
earns only about Rs. 14 to Rs. 20'- a month. In
19591 the Pay Commission had brought out in
their report that an ordinary human being
would require about Rs. 24 worth of food-
grains that is, 15 oz. of cereals. 4 oz'. of oil,
etc. That was based on the prices prevailing in
1959. Now it will be at least three times, if not
four time, more. Therefore, in the country you
would be having nearly 250 to 300 million
people who are consuming foodgrains even
below this level. Therefore, we will have to
see whether the Khadi and Village Industries
Board could be geared UP to take up this kind
of proposal
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IMR. DEPUTY CHAIRMAN in the Chair]

There are so many schemes introduced both
in the Centre as well as in the States.
Parliament has the right to find out whether the
funds allotted and the machinery created are
sufficient to take up all thoe works and
discharge their responsibilities. -Even in a
country ilke Britain where the literacy is the
highest, the civil service was found to be ill
equipped. It was found to be out of tune with
the present day thinking and needs of the
people there. In a country like India the
illiteracy is highest and the ordinary man does
not know what are the functions of the
Government and what are the things which he
can expect from the Government and what are
the social responsibilities that the Government
is supposed to be engaged with. Therefore in
this country the civil service has not been able
to adjust itself to the requirements of the people
of the country. Many commit-tees have been
constituted to find out whether the civil service
could be made to adjust itslf and could be

modified and educated to take up the
challenges and be very helpful to the
population in the country. The Gorwala

Committee's Report and the reports of the
various other Committees and the latest one.
the report of the Administrative Reforms
Commission, have not been implemented. I
was surprised to see that even though
Commission had definitely recommended to the
Government that their recommendations as far
as the civil service is concerned, namely, the
reorganisation of the civil service, should be
gone into by a Committee of the Cabinet, that
recommendation has been rejected. It may not
be bv the Cabinet, but it must be by the
Secretaries themselves. Therefore. Sir, however
laudable and however helpful our scheme may
be, we will Tiave to think about the machinery
and see that the machinery is really the one
which is capable of imdertaking these
responsibilities. If we are not able to tackle the
civil service and rf we are not able to reform
them and if we are not able to reorganise the
civil service, Sir, I am sure that these schemes
and the amounts which we set apart for the
welfare of the people will not bring the desired
results. Sir, it has been said that when the civil
service was created the British Government
wanted that the civil service should be free
from certain disciplinary controls and
punishments. Probably ;that thing is still
working here and even
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though many Commissions and Committees
have reported that there were not only
defalcations, but also losses and some other
committees on coal reported discrepancy to
the tune of thirty crore-, or fifty crores of
rupees, there was not a single civil servant
who has been punished or who has been
called upon to explain. If this is the situation, I
think it is time for us to reorganise the civil
service and see whether the recommendations
of the Administrative Reforms Commission
are to be implemented and whether the civil
service is asked to take wup these
responsibilities.

Sir, we know that the Finance Minister had
to work out his proposals with a lot of
difficulties. Yet, Sir, he has done a very good
job. There is definitely one thing for which I
should like to congratulate the Finance
Minister. After long years, ever since
independence, there were requests and
representations from the various sports bodies
in the country to exempt the contributions
made to the sports bodies and this is the fir,I
time that the Finance Minister has taken up
this thing and he has exempted the contribu-
tions made to these sports bodies and various
indu-tries and business houses now will be
able to contribute more for the development
of sports. However, Sir, there is one more
thing which these institutions have been
asking the Government to do. There are
certain items which are not available in this
country and which are to be imported and
heavy customs duties and other duties are
imposed on those things and these levies and
charges act as a check on the development of
sports in the coun-. try. I would request the
Finance Minister to take up this matter and
see that these imported things which are
meant for our boys and girls to get training in
order to compete in the world events are also
given exemption.

Sir. the Finance Minister probably might
not have had in view in the implications of the
reiommendations of the Pay Commission. But
definitely he cannot forget the present arm;
supply to Pakistan and the warning given bv
our Field Marshal Manekshaw and this
country, therefore, will have to think of the
defence preparations. When there was an
embargo from the United States on the supply
of arms both to India and Pakistan, at that
time it was known to the whole world that
Pakis-
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[Shri M. R. Krishna.] tan was setting arms
from various countries. These arms are all
sophisticated American arms which are
definitely needing spare parts and, therefore,
under the guise of spare parts the American
Government will be supplying to Pakistan
more sophisticated equipment and also they
will be feeding the Pakistan Government with
the spares for the military ware they have
received from other sources. We cannot forget
this thing and we will have to create some
provision for it and we cannot be caught
napping. As the Finance Minister must be
knowing, it is not easv for any country to
procure arms whenever it is necessary. It will
take not one year but years to get arms from
various countries. Therefore, there must be
some provision. If he has not made it in this
budget. I think he must be able to find some
ways for creating some kind of thing for
meeting the defence requirements.

Sir, I think it is time for us that we think of
the National Service. National Serviee Scheme
had been introduced by the Education
Ministry, but at that time it was done in a very
light-hearted manner. Today the country needs
to serve the youth. It is no use spending crores
of rupees on the youth. I do not think they will
be able to control them or help them merely
by spending money. It is better that we take up
that scheme which was once introduced by the
Education Ministrv and activize it. The youth
of this country can take up this national
service, which is compulsory in many
countries. It is necessary for this country
because we have to develop it in various ways.
There are many districts which had this kind
of compulsory national service at one time. It
is necessary for the Government to think of
the compulsory national service, even though
the country may not be prepared for conscrip-
tion and any other military type training. But
the national service scheme, which was an
item introduced by the Education Ministry at
one time. I think, must be revived to invoke
youth for a year or so.

Another thing that I would like to suggest is
this. Sir, the land reform is all right. But some
of our friends have said that land reforms will
not be able to increase the income of the
individual and, therefore, land reforms have to
be followed with certain other things like
consolidation, financial assitance, advice, etc..
to
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the Indian farmer. Unless these things
are done. I do not think land reform itself
will be going to produce more food in (he
countiy nor it is going to enhance the
income of the individual

MR. DEPUTY CHAIRMAN: Please
wind up.

SHRI M. R. KRISHNA: Sir, many speeches
have been made about the rise in prices. It is
very important. This is definitely going to
swallow the whole country, and it would not
allow the Government to function properly.
Today, the Indian masses are very, very calm,
quiet and they have got the patience to tolerate
these kinds of difficulties. It cannot, however,
be for too long. Therefore, prices will have to
be controlled, and the Government wiH have
to think of at least a hundred items which are
most essential, like clothing, drugs and food
items. If they could control at least a hundred
items. I think this would go a long way and
help the poorer men. The poor man does not
require terylene or he does not require very
costly food items. He requires some rice and
other cheap Hems of foodgrain. It should not
be very difficult for the State Governments
and the Central Government to control these
things. We have to take some very stringent
steps to see that at least some of the most
essential items are con-trolld and they are
given at the price at which an ordinary man
will be able to buy them.

Sir, the last thing I would like to suggest is
that our labour has become very responsible.
They have been given all kinds of freedom.
Thev enjoy a lot of rights. They enjoy the
right of strike; they can also declare terms to
the employers and to the Government. We
have had this thing for too long. Now a
situation has come when the whole country
will have to think of our progress, internal
prosperity and peace which will save us from
external aggression. Therefore, it will also be
necessary for the Government to discuss with
the labour leaders and see whether in some of
the important industries, there can be a
national policv so that they may not go for
strike for a certain period. Just as in the
defence industries where the people are not
supposed to go on strike whenever they want,
similarly there should be a control over the
labour in most of  the
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vital industries in this country which can add
to the prosperity of this country. Ths labour
should behave well and they should be
responsive to this request that Ior a certain
period they will not resort to strike and things
like that.

MR. DEPUTY CHAIRMAN : Please
wind up now.

SHRI M. R. KRISHNA :  With these
words, I support the proposals.

SHRI Y.B. CHAVAN: Mr. Deputy

Chaimran, Sir, I cannot claim that I have heard
all the speeches. I heard some speeches today
and I heard the first speech that was dlivered
on behalf of the Opposition side. Mr. Nawal
Kishore spoke that day. I find that the doubts,
questions and criticisms are practically the
same with which I dealt yesterday in the other
House. 1 hough the doubts, the questions and
the criticisms are the same, I would like to see
that I do not give the same answers. I think it is
much better that I take some representative
speeches and the points that have been made
by different Members. That would be much
more easier. Though I will try to cover up most
of the points, at the same time I must make it
clear that I would not be able to cover all the
points and all the suggestions that have been
made by the Members. However, I can assure
them of one thing and that is that I may not
deal with them in my reply, but I will certainly
consider whatever constructive suggestion j
have been made in the course of the discussion
in the process of implementation of our
programmes.

Now, Sir, I heard the speech  of  the hon.
Member, Mr. Nawal Kishore.  He has
made many points.  But sonic of the points

are based on a misconception of the
understanding of the forces of economy of our

country. [ know there are many major
deficiencies, major weaknesses and major
problems in  the economy  which I too

concede in the beginning and which we have
already conceded in the economic review.
While presenting the economic review, we
have stated very honestly and frankly what the
defects of the economy are, what the
deficiencies in the economy are and what the
problems in the economy are. One of them is
the price rise. What is the use of merely
telling me again and again that there is a nrice
rise ? Now the
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problem is that we have to find out how we
can meet this problem of price rise. I was
really looking forward to certain suggestions
and certain ideas because this type of debate is
much more useful tor the country and the
country looks tc this type of debate and
discussion. I doubt if there is any new
suggestion or new idea that comes out.
Unfortunately I do not find any suggestion.
What is the use of merely saying that price is
rising, you are going to increase the deficit
financing and the economy is not doing well
and so on and so forth ? Now, Mr. Nawal
Kishore just started his speech bv saying, if I
am right, that the industrial production has
gone down. It is exactly the opposite of what
is happening today in the country.

SHRI NAWAL KISHORE (Uttar Pradesh)
: I said that the industrial production had
increased by 7 per cent, but only in selected
items. The production has gone down in the
public sector.

SHRI Y. B. CHAVAN : TaT #&[ T
FrefiF e a2 T E AT FAT § I Naturally,
it go happens. When we say that the industrial
production is increasing, it never means that it
is increasing in every industry. It cannot
happen that way. Sometime* one industry
helps and sometimes it does not. So there are
certain problems with certain industries. This
time we have been helped by the textile industry
because there was a good cotton crop this year.
There  were certain other advantages.  So it
does happen but on the whole if you iee there is
one very encouraging, very happy spot in the
entire picture, in the entire scene that industrial
production  has incrased. Of course, in the
latter part of the year there will be difficulties
because of the shortage of power; there will be
some difficulties. In some parts of the
country the power shortage is somewhat
substantial. But even then I do not think that it
will affect the average increase that we have
contemplated —up to 7% or so this year; it will
remain there.  In February-March when there
has been a drought and as we have to depend on
power genration bv hydel schemes, the !
shortage of rainfall not only affects agri-!
culture but it also affects the industry  in the
sense that it affects power generation. So it is
there. Therefore. 1 would say that this
statement about industrial production was
inaccurate or incorrect, if [ m.iy say so.
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IShri Y. B. Chavanj At one point he said that
the deficit will not be less than Rs. 1,000
crores; | really do not know on what basis he
has made that statement. Many Members have
said that the Rs. 85-crores deficit financing is
artificial deficit and the deficit financing will
be more than Rs. 85 crores. 1 concede; 1
myself have said it No comment was
necessary for it because I myself have snid that.
It was my duty to bring it as low as possible.
Certain additional responsibilities like the
Third Pay = Commission's Report will require
us to spend more. And, therefore, I have
conceded that there will be more deficit
financing, but in order to keen it within the
manageable limit I tried to make this effort of
bringing it down to Rs. 85 crores so that even
with the cost consequent to the Pay
Commission's Report this deficit financing will
be within the manageable limit. But I really
do not know on what basis he made that
assumption.

SHRI NAWAL KISHORE: I wiH explain to
you. You have said in your speech that Rs. 421
crores have been given to the States for
clearing overdrafts. That is not included.

SHRI Y. B. CHAVAN : You are mentioning
a fact which I have mentioned in my speech.
I have said that it is, really speaking, deficit
financing of overdraft of last year, and this is
notionally kept on our budget because they
want to repay it. When you speak about the
problems of the States you speak in different
terms. There are problems of States and
certainly we froze that amount. We asked
them there was the problem of uncontrolled
overdrafts with the Reserve Bank of India. We
had to find out some solution so that the
problems of the States also will be met and
at the same time there will be some sort of
discipline in financial matters. Therefore, we
found out a solution whereby we froze that
amount. We asked them, to repay a certain
amount, and the remaining amount will be
repaid in a phased manner. But that was a
matter relating to 1971-72; that is not a part of
the deficit financing of 1972-73. This is how
you add up figures which are unrelated and
try to create a picture which unnecessarily
frightens you.  There is no need to  be
frightened about it.
SHRI NAWAL KISHORE 1 am net

frightened.
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SHRI Y. B. CHAVAN q If you want t<»
go by rrrv advice, there is no reason to be
afraidl

Then the other point they had made was
about the wholesale trade. There arc some
members who h;we welcomed the wholesale
trade but there are some people—Mr. Nawal
Kishore is one of them; I do not know whether
his party also feels the same thing; but at least
he spoke about it—who doubted whether we
will succeed in it. That is the point you have
made. Once if you agree that it is a good thing
to do, if you agree that it is in the interests of
the country to solve the problem of distribu-
tion. ..

SHRI NAWAL KISHORE : But I doubt
your competence.

SHRI Y. B. CHAVAN : That we caD
mutually do ! You want us to fight the
problem of prices.  You asked me : What is
your programme for fighting the rising prices
problem and inflation'." We have said that
this is one of the problems. I have said it
before, I do not want to re peat the same
arguments again. I have said that in order
to fight ths problem of prices you have to
make an attempt on. three different lines.
The one is that one will have to make some
arrangement about the management of the
total demand. 'Demand management' is the
one aspect of it.  The second and the most
important aspect is to have some sort of
regulated distribution system.  This is one
important measure  whereby  you can
control the prices. You can certainly
regulate  the prices in a reasonable manner.
I cannot sav that you can make the prices
completely static; this will not be an honest
statement to make. In a developing economy,
price-rise of two to three per cent U ce:-tainlv
something that a growing economy can absorb
but the pre ent price problem is something very
unprecedented and cannot be borne bv the
poorer people: that is conceded. If this has to
be done, if you want to regulate the
distribution system properly, tlie only
thing that we can do is the takeover of the
wholesale trade. There are certain
problems. I do notdeny that. Itisnota
very easy thing but once you start with [his
proposition that that you have to do this, you
.can be successful. This is how we are starting
doing things. When you say that you do
not
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believ in my competence, that means you do
not have faith in your own competence. It is
not me and it is not you, it is 'we' the nation,
who have to do this.

SHRI NAWAL KISHORE: I mean the
Government machinery.

B qo Fo WM : AFHAT AWALT
¥ arg 25 @1 AT @ | IF g9 IN
qTE A% g 1 9 vy wR & 0 osew
Y wmaT I |

sfyrdt q@ar g o v W@
) ,

o go o WEW : AT HAY @ &,
T wAAT W W@, 33 fawaare
W RE Az ry W fE g
FEENEE g9 15 | g, FAwrEee
g sameiidr & 1 guwy fren &
@ wifow o wfed, son a9
qHTE 3, 41T AL |

At R T KD wg O R
T wrg ¥ fewdier fwa o

SHRI'Y. B. CHAVAN : So, the point is that
as far as the distribution system is concerned,
there are certainly some pro-hlems but [ think,
we will have to meet those problems. It is a
very important and, 1 should say, a very
radically conceived idea. I do not Want to use
a very big term like a 'revolutionary step' but it
is certainly a very necessary and radical step
that we haw to take; we have to eliminate the
middleman. (Interruptions). Well, we will
certainly have to meet certain difficulties. I do
not say that it will be without any challenges
but unless we have got the courage to take up
the challenges, the country will not move
forward. Therefore, this sort of a doubt, a
doubtful attitude of our policy to undertake
programmes and new policies and to
implement them is something, which, really
speaking, threatens me and thereby we are
creating some sort of fear complex in the
minds of the people. We are, as if, trying to
tell the world that we are completely an
incomp«-tent country. We just cannot do
anything about it. Like an experienced person,
if you had told me that these are the diffi-
culties, I could have understood them.
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You could have given certain suggestions
about it. I can understand that. I never said
that it is going to be an easy task. We
certainly are in need of cooperation not only
from the State Governments but also from all
the parties in this matter because this is a very
vast programme that we are undertaking.

This was also the one point made by the
hon. Member. The development rebate is a
more solid incentive than other incentives. At
one time he made a point that we are trying to
help the monopolists. This is a very popular
and common criticism that we are trying to
help the monopolists. Here is an argument that
the development rebate is the real incentive.
Tf you want to give incentive to the industries,
keep the rebate. I cannot reconcile both the
arguments. Certainly we have tried to find out
some other substitute, not exactly a substitute
but some new policy of giving incentives to
the industry in the backward areas. But it is
not a development rebate in some other form.
We find that the development rebate as it was
conceived and as it was given is not helping
the creation of new industries but it is giving
some sort of incentive to those who are
already established to make more profits. That
is what is happening. At a certain stage it did
serve the purpose. When it was thought of
certainly it did help the growth of industry,
but everything loses its utility at a certain
stage. According to us the development rebate
has lost its utility and therefore we have to
think of something else. You canot say in the
same breath two different things, that we are
helping the monopolies and at the same time
we must continue to give development rebate.
That means once you say don't support
monopolies and at the same time you are
giving me a definite direction to help mono-
polies. How can I reconcile the two ? This is
one thing I really could not understand.

I 7w e
A=Y AIET 2 |
SHRI Y. B. CHAVAN : I am taking a

sample point. I am not taking up all the points.
I have got a list of all the points but I am
taking up sample points to show how these
criticisms are based on certain misconception
of the general problem that we are facing.
This Budget, really speak-

A1991 efave T
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jShri Y. B. Chavan] ing, had to be
formulated and framed in a condition which is
very well known. It has to be viewed in the
background of the history of not only of
economy but history as it has evolved in the
last two or three years and when I mention
some of those things people say, why are you
repeating the same thing again and again but
wha>t can I do ? We are not writing novels
or,, fiction here; we have to depend upon his-
tory. These things were there. There were
certain responsibilities which the country had
to shoulder in 1971, aggression and some
other problems of Bangladesh. I do not want
to bring in Bangladesh to get your sympathies
for this but the point is, responsibilities were
there. Then there was this drought. It is a
continuing problem. We cannot say there was
drought, there is drought even now. The
drought of 1972-73—though this Budget is for
the next year—is continuing and it will
continue till the monsoon comes and we will
have to continue to spend money for it.

SHRI MAHAVIR TYAGI : This could
have been avoided by small scale irrigation
works. If that had been done the drought
would not affect you but that has not been
done.

SHRI Y. B. CHAVAN : It is very easily
smA than done. I quite agree and I concede
the importance of minor irrigation but to say
because minor irrigation was not taken up
therefore there is this drought is something
which is not correct. I can give you my own
experience.

SHRI MAHAVIR TYAGI: What I said
was if the irrigation facilities were there the
drought would not have affected the crop.

SHRI Y. B. CHAVAN : I will tell you.
Tyagiji is a veteran leader of this country; he
knows the countryside.

SHRI A. G. KULKARNI (Maharashtra!:
He had been the Chairman of the Finance
Commission.

SHRI Y. B. CHAVAN : Apart from that he
is a man who has identified himself with ihe
masses for many many decades. I have >.een
him working a.nd he should know the real
conditions in the country-side. He should
know which are really chronically drought-
affected areas. I come from such an area and
I can tell you thatin my

[RAJYA SABHA]

1973-74 216

constituency for example there were pro-
grammes of minor irrigation for areas which
got rainfall from 7 to 10 inches of maximum
12 inches. We did conceive of an idea of
having some sort of percolation tank so that
they can get water for ths wells. We got the
percolation tanks ready but if there are no
rains where is the water to go into the
percolation tanks ? If there is no water in the
percolation tanks how are the wells going to
get water ?

SHRI MAHAVIR TYAGI: Underground
water.

AN HON. MEMBER There is no

underground water there.

SHRI Y. B. CHAVAN : There can be. 1
quite agree. This is the only relevant point that
you have raised and I think it does require
consideration, because this has to be solved if
we have to meet the problem of agriculture.
Agriculture is a hundred-faced problem. It is
not only a one-phased problem. Some people
just say, you only redistribute the land and the
problem will be solved. Give them major
irrigation and the problem will be solved. It is
not so. Really speaking, there are problems.
Where there are rivers, it is very easy because
you can certainly have some canals and
certainly do these things. In the other House,

some Member in a very poetic
language

ag AT ATt #4 7
asked me
- ‘1‘O_| [ L \lQI - i (-_ L L Vi =1 M

But the problem is that there are parts of the
country—and vast areas of this country —
where it is very difficult major irrigation
schemes. The major problem of this country is
the problem of dry farming and unless we
develop new techniques of dry farming and
unles;, as my friend rightly-said, we have got
a very thorough survey made of the
underground water and make proper use of it.

SHRI MAHAVIR TYAGI : I wish Wa had
become the Prime Minister.

SHRI Y. B. CHAVAN : Do not start the
political gimmicks aeain. This ig very clever
of you. We have got leadership which
certainly has thought of all those problem; in
all its details. And really
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speaking, we have tried to save the party and
ihe country from people who do not want to
make any move forward, a.nd we are trying to
implement the measures in a proper way. That
is what exactly we are doing about it. So, this
is a typical speech of one political party.
Therefore, I just took some sample point of
my friend's speech and tried to deal with it.

Well, then I would like to make a mention
of the speech of my friend, Mr. Manu-bhai
Shah. He has seen very good points of the
Budget. But he has also made very
constructive suggest ions and certain new
ideas he has given me for taxation. I do not
want to mention them now because it will be
treated as some sort of an indica-lion. But
certainly he has given me some very
constructive suggestions on raising more
resources, and they need to be considered.
That is all I can sary, it was a very
constructive and a very able speech of Mr.
Manubhai Shah, and about the many other
speeches made from this side. I must thank
those Members for their very able support.

SHRI S. D. M1SRA (Uttar Pradesh) : Even
if they are not conductive, you will say that
they are constnictive. and in our case vou will
sav that that is the only relevant point.

SHRI Y. B. CHAVAN: I have got a list of
nearly 19 points of Mr. Nawal Kishore and I
can mention them, debate them and show
them as incorrect. But I do Dot want to take
more of your time and disappoint Mr. Nawal
Kishore. He made an unnecessary and
unuseful speech.

Sir, now. I would like to come to another
speech of the Representative of the CPM, Dr.
Kurian. Is he here today ?

MR. DEPUTY CHAIRMAN : He is nol
here.

SHRI'Y. B. CHAVAN : It is the fashion of
some Members that they make theii speeches,
make their points and just disappear. Thev do
not care to listen to the reply that we would
like to give them. This is all very unfair in
parliamentary life. He has made a point. . .

AN HON. MEMBER : 'She' ?

SHRI'Y. B. CHAVAN : I did not say
"she'; 1 said 'he'.
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SHRIMATI SUSHILA ROHATGI : They
do not have a 'she' Member on that side,
either.

SHRI A. G. KULKARNI : If overnight he
has changed the sex, God knows.

SHRI Y. B. CHAVAN : There is one more
peculiar thing I have seen in some Members'
criticism, that they have tried to judge the
Budget on the basis as to how, according to
them, the Budget affects the share market. I
mean, this is rather a very peculiar way of
judging a Budget. They say. as the capitalists
are smiling, the Budget must be bad. Why
they are happy and why they are not happy, I
do not know; if they are happy, why they
should not be happy ? But, you see, the
speculators make use of good and bad always.
If you know the functioning of the specu-
lators, the teji-mandiwallas, they always make
use of everything, whether it is good or bad.
Whether it is good or bad. if you are going to
make a judgment. I am prepared to have an
objective judgment of the Budget. But to sav
onlv because certain bullish tendencies are
observed in certain stock exchange markets
and, therefore, the Budget is wrong is a rather
illogical proposition. I would say not only
illogical but it is rather misleading oneself. So
this is not the right way of judging it.

He mentioned (he five objectives which 1
mentioned in my Budget speech. I say these
are mv objectives not only for this Budget but
these are the objectives towards which we
would like to take the economy. This has not
only been tried this year, you will see that that
has been done in a series of Budgets. Starting
from the Budget which the Prime Minister
presented in 1970-71, you found some new
direction-of the expenditure. A Budget has to
bs judged by the pattern of raising resources.
At the same time a Budget is to be judged by
the pattern of expenditure that is undertaken.
That is also another way of looking at it. If
you see the pattern of expenditure that we
have undertaken you will have to admit that
there is a new direction that we have taken.
With all these responsibilities I would like to
make the honourable House aware of the
terrific responsibilities that we went through
as far political matter was concerned, and
when there are terrific responsibilities
certainly it is accompanied by economic
responsibilities as will
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[Shri Y. B. Chavan] because you do not
achieve glories without paying proper price for
it. But despite tha: I would like to claim this
thing.  You will see the result not only this
month but in future you will have to wait for it
because with all the difficulties we have
tried to feed the major vital economic sectors
like the social programmes, our major growth
sectors like industrv, public sector industries,
investment in agriculture, investment in power
generation, investment in the irrigation
schemes, investment in schemes like nutrition,
family planning and other thitifii which are
more important. You cannot forget that last
year, the fourth year of the Fourth Plan, I
had given nearly Rs. 500 crores for the Plan
expenditure. New some people say that it is
somewhat less this year.  Yes, it is lesser this
year than the last year. But it will be less this
year and, therefore. I had made a provision for
rhe last year. And if you take into con-
sideration the expenditure of this year you will
find that at least as far as expenditure is
concerned, the targets of the Fourth Plan are
completely fulfilled in terms of physical
targets.

Some Members have said that the value of
the Rupee has been eroded. Partially it is
"yes" because when the prices rise the
Rupee value is certainly eroded. But this is
not eroded overnight. It is eroding for the
last ten years. It is eroding gradually. It is
happening in every country. Which country
is net suffering from inflation and deficit
financing ?

SHRI DWIJENDRALAL SEN GUPTA:
Not to this extent.

SHRI Y. B. CHAVAN ; Not to this extent.
Certainly if you want to blame me for this you
can blame me. But that does not solve the
problem. If vou tell mc tMs is my failure I
will take the blame. Bit* it does not solve the
problem. You will have to find out why does
this happen. If merely blaming somebody is
going to solve the problem, I am prepared to
take the blame. Therefore, it is neither here
nor there.  The point is why does it happen ?
With all these difficulties we have taken
care to see that we invest in the most important
sector, that i, the agriculture front. And,
therefore, we are not allowing tlie
repetition of what happened in 1966 because
what happened in 1965, immediately after our
confrontation with Pakistan and
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the expenditure involved in it, tt was again
followed bv two very severe droughts in
some parts of the State. Bihar was one of the
States and U.P. was also one of the States.
And it bad its effect in 1966-67. Our economy
was equally in difficulties. It was reflected
in the political convulsion-also. Even the
Plan came into difficulties. The proper
formulation of the Fourth Plan was delayed for
a few years.  But wa dio not allow this to
happen this year. With all these difficulties,
by raising .Tiore resources, giving more
priorities to the growth 'programmes, we
invested more money in this matter. So if you
i-idge the Budget from this point of view, you
wiH find that we have not tried to reduce but
we have tried to keep or even increase the
provisions for certain important sectors like
irrigation, power and fertilisers.  Again in
ths la’t year's Budget there was provision
for a special welfare programme, apart from
the general social services programme,
which really speaking constitutes a major
part of the Budget expenditure. Fur the special
welfare programme, we had made a provision
of Rs. 125 crores. This year this
provision lias been added to bv Rs. 100
crores and another Rs. 50 crores.  So it goes
up from Rs. !""5 crores to Rs. 275 crores.
Then we have made a provision of Rs. I0O
crores for employment. Some members said,
"It is rather very vague. How exactly are you
going to do it 7" Well, at the present moment,
one can say that it is vague. But I would luce
to assure hon. Members that specific
programmes arc-being formulated, ar.d I have
got detailed information as to how much we
have succeeded in the employment
programme. It is a very iongish information
and <t will require more time, T do not know
whether the Deputy Chairman will permit
me io take that much time. In 1971-72, a
provision of Rs. 75 crores was made. Rs. 50
crores for rural employment and Rs. 25
crores for the educated unemployed. In
spite of late start of the programme, additional
employment foi 45,000 persons, including
4,400 engineers  anj  diploma-holders and
about 29,000 other crewie-of educated job
seek'.-rs, was create'. This is information about
ihe performance. So it is not that the money
thet wa:, provided was not being utilised.
Even in regard to this provision of Rs. 100
crores for this year, the Planning
Commission is going into detailed
preparation of thu prOSiamme
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and they wil! certainly prepare schemes which
wiil be implemented. I have no doubt that this
provision of Rs. IOO crores will be spent and
a laree number of employment opportunities
will be created. It is our objective to create
half a million more jobs.

SHRI MAHAVIR TYAGI : WiH you see
to it that the jobs are productive and they are
not merely of the clerical type ?

SHRI Y. B. CHAVAN ; Well, naturally our
intention is to have jobs, which are productive.
Quite right. Therefore, our main idea would be
to train them for this. Immediately one cannot
start production. Sometimes it is necessary to
train people. There are educated people and
some have got training. When you invest in a
person and educate him in certain technical
facts, if you do not make use of him it becomes
unproductive or counter-productive. So, those
educated people wiH have to be given some
sort of training. By way of apprenticeship so
that they get confidence. Unfortunately our
education is oriented in such a way that
immediately after getting education, people
just go on making applications for jobs. But it
is necessary to create confidence in them.
Possibly this can be created by giving them
certain training or apprenticeship. Part of this
scheme will be of this type. But immediately
after giving a job, vou cannot ask what the
production is. It is difficult to answer that way.
The main point is to create opportunities for
these vormg people so that you create
confidence in them and they can use iheir
training, their knowledge, their capacity for
productive activities in our economy.

SHRI A. G. KULKARNTI : Sir. vou have
provided Rs. 10O crores for creation of more
employment. Our experience is different. |
know the progress made in some sectors. For
example, banks have made some progress in
giving employment to some people. ..

THE MTNISTER OF STATE IN THE
DEPART MENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
WORKS AND HOUSING (SHRI OM
MEHTA) : Fortvone thousand people are
working there.

SHRI1 A. G. KULKARNTI : I know that. Sir,
what I want to know from you is this.
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AU your schemes for generating more em-
ployment should be integrated into a total
scheme of production of a certain item or into
what you call a total industrial capacity. For
that purpose, the ancillary character of
industrv should be enforced

on the industrialists.... Vnierrupiionsi

SHRI Y. B. CHAVAN : Certainly I aRree
with you. You are an experienced person.
Your suggestions and ideas are welcome.
While formulating the schemes it does not
mean that we do not need any suggestions
from honourable Members. Certainly we will
need the help and cooperation of all
honourable Members and vour suggestions are
always welcome. You can certainly give your
suggestions to the Planning Commission. Or,
if you want, you can send those suggestions to
me. Our main idea is when we say we want to
make use of educated unemployed, to make
use of technically educated unemployed, we
want to see that ultimately they help the
general economic progress. ..

SHRI A. G. KULKARNI : They must fit
into the economy.

SHRI Y. B. CHAVAN : I quite agree with
you. There is also another point. We cannot
say that we merely want to give employment
to those who are trained, who are technically
trained. There are also some people who are
educated as. for example, matriculates. There
are a large number of matriculates. We have
to make use of those people also. Thev are
also equally important people. They are young
people with enthusiasm...

SHRI A. G. KULKARNI : Their per-
centage is more in small industries.

SHRI Y. B, CHAVAN : Their percentage
can be more. That also can be thought of.

Sir, I was dealing with the criticism of the
other honourable Member over there. The
question that he asked was : How can we
believe that the Budgetary deficit wiH be
maintained ? Let the Government deny that it
will not be something less than Rs. 500
cpores. This is what he «aid. Thank God, at
least what he said is less than what Nawal
Kishoreii said. Nawal Kishoreji said Rs. 1,000
crores and he said Rs. 500 crores. Well,
Budget is an estimate of what is likely to
happen. Mv plan is based on certain
presumptions. And that
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|Shri Y. B. Chavan] presumption is that this
year will be a normal year for the economy,
because deficit ultimately depends upon what
rate of growth the economy achieves. I said if
at least 5 per cent or 51 per cent rate of
growth is there, then certainly a safe limit of
deficit can be thought of. My entire thing is
based on that. How can I say...

SHRI S. D. MISRA : What is the justi-
fication for the Finance Minister to state that
the economv will be normal next year when
his Minister of Agriculture in this House says
that there will be a shortfall in the production
of agriculture while the Finance Minister said
in the Lok Sabha that there will be more
production in agriculture in the coming rabi
season ? What is the justification ? How do
you reconcile these statements ?

SHRI'Y. B. CHAVAN : I do not know how
you interpret these things. I have seen his
statement here. Some people try to show as if
we are making contradictory statements. What
we meant was in 1972-73 the total production
will be less than last year. This is what we
have said. And it rs true. What I said I would
like to repeat again that production in e the
rabi season as far as wheat is concerned, is go-
ing to be more than last year's. I still stand bv
the statement I made...

SHRI S. D. MISRA : Will it achieve the
target of this year 7 There was a target for the
Agriculture Ministry.

SHRI Y. B. CHAVAN : We have never
made that statement. We have always said, if
vou see the Economic Survey, that there will
be less production on the economic front as a
whole. If you take all the wvarieties of
commodities, it will be less. In my statement
what I said was at the end of the rabi season,
rabi production .. . (Interruptions). . . though
there are a large number of States which are
suffering from drought, in the north, because
of our major effort for rabi production, there is
going to be more production of wheat this
year. This is what I said and I would like to
stand by that statement. When I saj "normal
economy', I am talking of 1973-74 taking into
account the kharif season, ihe coming rabi
crop, the coming kharif crop and even the
weather cycle. I do not know wé&at Shri
Goray's assessment is about it.
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SHRI N. G. GORAY (Maharashtra) : This
time I have decided to keep mum.

SHRI'Y. B. CHAVAN : Once you have aid
something and I cannot forget it. -

SHRI N. G. GORAY : That came true.

SHRI Y. B. CHAVAN : That came true. I
am glad vou did not say anything now
because otherwise that will also come true.
This is one of the assets of my Budget. Please
take note of it. Shri Goray did not say
anything on it.

SHRI A. G. KULKARNI : It should nol be
a prediction bv pundits.

SHRI Y. B. CHAVAN : No. he said that. I
must sav that. It is good that he did not say
anything this time.

Then Dr. Kurian, CPI(M), made certain
suggestions—take over the entire monopoly
foreign companies, A verv simple sweeping
remark. Moratorium on all foreign loans;
radical land-reforms which we have already
undertaken. We do not need any I advice from
the CPM. Then take over the wholesale trade
in foodgrains. We have already decided that
and we have started implementing it. Then,
confiscation c-f black money. Look here. This
is rather a contradiction in terms. If you do
not know what is black money, how vou car.
merely pass an order for confiscation. How do
vou do that ?

SHRI N. G. GORAY: You are very
selective in dealing with criticisms. I must
say.

SHRI Y B. CHAVAN : I am sorry at least
for this compliment. Then, reduction in
indirect taxation. I am coming to this problem
of direct and indirect taxation.

Mr. Deputy Chail man. I wiH take a little
more time because there are verv important
issues and I do not want to leave them
unanswered.

Black money. I have again conceded 'hat
there is the problem of black money in this
country. You will have to de i! with it in
different ways. The most important step foi-
unearihing this black money is to make it
accountable money. What is black money ? It
is not the colour of money. Black money is
unaccountable money that is in operation in
the economy. Therefore, what we have to do
is to see
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lhat we plug the loop-holes whereby evasion
takes place. This is the most important thing
to do. I would like to assure this honourable
House that we have taken a series of steps.
Even in this budget we have taken series of
steps. For example, the exemption given to
the Hindu Undivided Family and partial
integration of non-agricutlural income and
sericultural income. What are they meant for ?
Some people have asked : What k the amount
you arc going to get out of it ? Some people
have said that it is ami-kisan. They have not
understood the significance of this. Seme
others have made some comments. These are
the most important loopholes. These are tbe
ways how evasion was taking r/lacc in a large
way. We should certainly plug them.

SHRI MAHAVIR TYAGI: And openly too
because monev is being credited to
ajBiculrural income.

SHRI Y B. CHAVAN : He is right. R«
knows it. Now. I can give some of ihe steps
we harve taken about this black money. We
have taken legislative measure'. Secondly,
Central Government has taken power fo
acquire immoveable property of under-
valua'.ion. This House itself has passed that
Act. Some Members ha\'« asked : What action
you have taken «o far under this Act ? The Act
was passed onlv in last November. The Act
itself had provided that at least six months
should be given so that the operation of the
Act wiH start after that. Some cases would
start in the months of March-Apt il. Th.** is
one more thing. This Act ts a great deterrent.
That is one question that Mrs. Kulkarni asked
me. 1 would like to answer her incidentally.
She asked me, how is it that our estimated
revenues go up ?

SHRIMATI SuMITRA G. KULKARNI : I
said, "revised estimates."

SHRI Y. B. CHAVAN : Yes. The question
was this : How do they become bigger than
the original estimates ? It is not because we
deliberately underestimate, but because of ihe
different steps that we are taking, those people
who could not avoid paying taxes are paying
more taxes now. It is because of this.

SHRIMATI SUMITRA G. KULKARNI :
The Wanchoo Committee said that there is
such a large-scale evasion of
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tax and the departmental people know the
details and all the published accounts are
available. They know in the month of June
itself and there is no real difficulty about

it.

SHRI Y. B. CHAVAN : What I am telling
is that some of the increase is because we are
making an attack on the arrears problem. This
is one thing. Secondly, some of the steps that
we are taking are, really speaking, forcing
them to come forward for making more
payments. It is not any miscalculation. Some
of these things are helping us to get moie
revenues because of this.

SHRI HARSH DEO MALAVIYA (Uttar
Pradesh) : The Wanchoo Committee has said
that the estimated amount of black money is
about Rs. 7,000 crores and there was another
estimate of Rs. 2,000 crores. You have also
said sometime ago that it is a parallel
economy. What is the actual position of it?

SHRI Y. B. CHAVAN : The position is
that it is a parallel economy. I said tliat it is a
parallel economy, whether it is one thousand
or two thousand or seven thousand crores. It
is certainly quite vast and it is very difficult to
calculate. If you know exactly where it is and
how much it is, it is good. They have
certainly tried to make some sort of
approximation about the size of the black
money.

I was giving you the list of what we are
doing. The benamai (holding of property) law
has been amended.... and the concessions on»
lotteries, races, cross-words, etc. are
withdrawn. Then, there is the question of torts
and other things. I know that some of the
horse-breeding people are complaining that
their business is dwindling. I am sorry for it.
My main idea was not to hurt the horse-
breeding industry which is a very important
industry. But when this has started coming
down, it means that these sources of evading
the taxes are drying up. This was of the very
important steps that we have taken.

Then, we have made a provision for
deduction of Income-tax at source from
payments made to the contractors. This was
another source, another important source of
evasion. This time we have added even co-
operatives. Now, let me I come to the
administrative measures. These
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LShri Y. B. Chavan.] are all legislative
measures. Now, [ am coming to the
administrative measures.

The admini trative measures are these :
Increase in the number of searches and
seazures. We have certainly started doing it in
a big way. I would like to aive ihe honourable
Members the figures :—

Searches in 1967-68 were about 109 and
the result was onlv Rs. 19 lakhs.

In 1972-73. searches have gone up to 469
and the value of the assets seized has come io
Rs. 3.84 crores.

So, these are some of the steps that we have
taken. When vou say that you are going to
deal with the problem of black money, you
must sav in specific terms as to what you are
going to do and wliat you are going. We have
to take legislative and administrative steps and
these- steps we are taking and it is through
these measures that ultimately we will succeed
in our efforts to control the bla:k money. Well,
there are many other suggestions which the
Wanchoo Committee has made and we are
bringing forward—and I have mentioned in
my Budget speech that I am bringing
forward—a comprehensive legislaiion on the
basis of some of the recommendations of the
Wanchoo Committee which the Government
has accepted. Well, Sir, thi, is about black
money.

Then, Sir, I would like to refer to another
typical speech. I say this because 1 do not
want to forget that party, the Jana Sangh, and
it is Dr. Bhai Mahavir's speech. The first
statement in his speech was-—this is how
people start and he is not here also now—that
the economic system was on the verge of
collapse. What a doctor who has been called !
You call a doctor who seizes the patient and
says that he is on the verge of collapse 1 This
is the type of criticism ! If you want to
criticize the Government, certainly do so. As
responsible Opposition vou can criticize the
Government. We do not want any compli-
ments from you. Normally we expect that you
would criticize. But when you criticize, there
must be certain basic as ess-ment of national
issues. Is this an asses-ment that the economic
situation i> inst un the verge of collapse 7...

SHRI A. G. KULKARNI : Perhaps the
hang-over of Madhok might be on his head...
(Interruptions}
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SHRI Y. B. CHAVAN : Possibly it may
be.

Another general criticism is that we have
not taken steps to curb the inflation. Well,
inflation is there. But you cannot say that we
have not taken steps to curb inflation. The
most important step that we took for curbing
inflation is to regulate the money supply. 1
quite agree that for that we will have to keep
.some control on the credit system and certain
expenditure in nonproductive matters. But the
most important point that certainly can
inflates the inflation or reduce inflation is the
more production of essential commodities,
and it is that effort that we will have to make.
In an agricultural country like India, when
agriculture recedes, when agriculture does not
make progress, the entire field of economy is
affected...

SHRI MAHAVIR TYAGI But, Mr.
Chavan, the Government has not succeded in
curtailing wasteful expenditure—adminis-
trative expenditure. Onlv the other day we
received a book: named "Flood Atla?" its cost
is Rs. 10 or so. It is a beautiful book. The
paper used is so superior. I feel that it is not
necessary to waste money like this. T suggest
that you mav have some consultative
committee and invite some Members to offer
their suggestions for curtailing expenditure...

SHRI Y. B. CHAVAN : We will look into
this. There are some of the suggestions. But
certainly we would like to give information to
hon. Members on a> better paper...
(Interruptions.) But I quite agree that non-
essential expenditure must be avoided. It is a
good and wise suggestion i..

SHRI MAHAVIR TYAGI :
getions from Members.

SHRI Y. B. CHAVAN : Another very
fantastic statement that Di Bhai Maha.vir has
made is that even after a thousand years—see
the sweep of history—even after a thousand
years we will be collaborating with foreigners.
We do not know wLat exactly he mean-. The
first thing he says is that the economy is about
to collapse. Then he makes a prophesy for that
future that even after one thousand years we
are going to collaborate with foreigners. If he
means that we will have to have some relation
with the rest of the world for all time, I can
understand. There is nothing wrong

Invite sug-
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in it, because the world has become one,
economic relations are growing; world trade
is growing; and if India is to be prosperous. it
has to take its proper place in world trade.
Therefore, there will be relations with the rest
of the world. If he mean, that, there is nothing
wrong about it Hut the wav he puts it looks to
be very absurd And it seems merely that this
criticism is offered merely for criticizing the
Government. Then he is against Government
takeover of trade in foodgrains. Shri Nawal
Kishore was merely pointing out the diffi-
culties. But Dr. Bhai Mahavir did not believe
in take-over. They do not believe in the take-
over, because their masters do not want it. . .
(Interruptions.) This seems to be the only
explanation that I can give.

I would like to deal with one more speech
so that I can have the satisfaction of having
dealt with all political parties. This is the
speech of the DMK member. There is not
much in what he has said. He said. "As usual,
this year's Budget is a deficit Bucfeet". Well,
this is a factual description. This is not a
comment. I have myself stated that it is a
deficit budget. There is nothing like criticism
in it. Then he says. "It is not a socialist
budget as described by some bosom friends
of the Finance Minister". I never claimed it to
be a socialistic budget. What I said in the
other House, I would like to point out to you
also. May claim is a verv humble and a very
honest claim. If you read the last sentence of
my speech, that is my claim, I have tried to
look at the entire economic scene and to
make a very careful effort for getting out of
the present difficulties. I have tried to see
how the budget looks to us. I have said that it
is a major effort. I have quoted it also
somewhere. I would like to read a sentence
from my speech so that you can fee what my
humoie cia'm is. [ have said :

"As I see it. the budget for 1973-74
represents another maior efforc on the part of
this Governme tt to get the coun-trv moving
towards the goal of an ex panding self-reliant
economy based . n social justice."

I certainly make this claim. It is a major
effort in a certain direction which loads us to
a self-reliant expanding economy based on
social justice because we have made definite
provisions for these things. My
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friend, Mr. Sardesai si,'d certain thjnfcs. It is
a very hackneyed .hing. Thev sav . iuit
declaie moratorium

SHRI S. S. MARI?WAMYV (Tamil Nadu) :
Is it your contention that no other Finance
Minis-r has m.;de the same state-mem ?

SHR1 Y. B. CHAVAN : You have not
heard me properly. I have said that this budget
is another major effort. It is better that when
you listen to me, you listen to every word. I
am not in the habit, like you, of making
sweeping statements. I have made a very
careful statement that this is cme more effort
to go in a certain direction. The budget is not
the entire thing. It i* one of the instruments
that Government uses. It is a continuous effort
taking into account the health of the economy.

SHRI S. S. MARISWAMY : The point is
that an effort is being made, but the net result
is a big zero.

SHRI Y. B. CHAVAN : You are not
yourself sure of it. That is why you feel like
it. Merely calling names does not help
anybody.

SHRI S. S. MARISWAMY : On a point of
order, Sir. I did not call you a big zero. I said
that an effort is being made, but the result is
Zero.

SHRI Y. B. CHAVAN : I certainly claim
tliat I have tried to make a major effort. I have
not said that it is a socialistic budget. Even
the socialist countries do not claim that they
have complete socialism in their countries.
Better go and talk to them. Socialism is a goal
towards which we want to proceed step by
step. It is not that you leap and you are in a
socialist world. You have to build a socialist
society inch by inch and brick by brick. My
onlv claim is that I have taken one more step
in that direction.

AN HON. MEMBER : He has not dealt
with the monopolies.

SHRI S. D. MISRA : On a point of order.
Sir. He himself promised that he will speak
about direct taxes, etc. and he has forgotten
it.



